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2. It has been represented to Government 

that, besides depreciation allowance, the 
deduction for development rebate should also 
be granted in respect of such assets with re-
ference to their capital cost as writ-ten-up by 
the amount of the additional rupee liability. 
Government have given careful thought to 
these representations, but are not convinced 
of the justification of allowing development 
rebate with reference to the additional rupee 
liability. This is in view of the fact that 
development rebate is a deduction which is 
allowed, under the present law, once arid for 
all, for the year in which the asset is installed 
or is first put to use, with reference to the 
actual cost of the asset to the assessee in that 
year, and not with reference to the additional 
cost which may be incurred by him 
subsequently due to certain developments, 
such as devaluation. Government see no 
reason to make a departure from this 
principle, and allow development rebate on 
the enhanced cost of the assets. 

3. There are also instances where capital 
assets other than plant and machinery, such as 
'equipment for scientific research or for 
promoting family planning, patent rights and 
copyrights, etc., were acquired from abroad 
prior to the date of devaluation on deferred 
payment terms or against foreign loans. The 
Income-tax Act does not provide for the grant 
of depreciation allowance in respect of such 
assets, but permits the capital cost thereof to 
be amortised against profits over a specified 
period of years. In such cases also, it is 
proposed to allow the original capital cost to 
be written-up by the amount at the additional 
rupee liability for the purpose of amortisation. 

4. Where a capital asset is sold or 
transferred by a taxpayer to another person, 
the capital gain or loss arising therefrom is 
computed, under the provisions of the 
Income-tax Act, with reference to the original 
capital cost of the asset to the taxpayer. It is 
proposed to permit the original cost of the 

asset in such cases to be written-up by the 
amount of the additional rupee liability which 
the taxpayer might have incurred in 
consequence of devaluation, for the purpose 
of computing capital gains or losses. 

5. The legislation which Government 
propose to sponsor will cover all these 
matters. 

6. I hope that the measures which I have 
outlined before this House will go a long way 
in relieving industry of the burden which has 
been placed on it by increasing its rupee 
liabilities on account of devaluation. 

MOTION  RE FOOD SITUATION IN THE 
COUNTRY—contd. 
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THE DIPUTY CHAIRMAN: There are 22 
na' ties on my list. The House will have to sit 
through the lunch hour and I may also 
request that those whoce names are here may 
also be present in the House. Mr. Yajee. 
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SHRI P. K. KUMARAN (Andhra 
Pradesh): Madam Deputy Chairman, it has 
become a regular feature at every Session to 
discuss the food situation because, as days 
advance, as years advance, our capacity to 
produce    own    food    is     decreasing 

and unfortunately, every time the Food 
Minister comes forward with a proposal to 
discuss the food situation, he has been always 
aided by an unnecessary rain, or an 
unavoidable drought in some part of the 
country, and enumerating the several steps 
that he has taken and getting the approval of 
the House he has been getting away like that. 
If we look back during the last Plan years, we 
find that our expenditure on the food import 
has been steadily increasing. During the First 
Plan they have imported foodstuffs worth Rs. 
629.475 crores. It increased to Rs. 673.49 
crores during the Second Plan. And during 
the Third Plan period it has reached Rs. 
1010.72 crores. If the entire period after 
freedom is taken into account, we have so far 
imported about 70 million tonnes of 
foodgrains costing about Rs. 2668.68 crores 
While imported foodstuffs cost us about Rs. 
2668 crores, our expenditure on improvement 
of food cultivation in India is only Rs. 2700 
crores or so. This has been the economics of 
the food production in India. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh): Does it include irrigation also? 

SHRI P. K. KUMARAN: Everything; 
irrigation small, minor, medium, everything. 

Last year we were told that we had 
imported 7.5 million tonnes worth of 
foodgrains, and in the current year it has 
reached up to 12 million tonnes, and the next 
year also the Food Minister expects that we 
will require about an equal quantity of 
foodgrains to be imported. They began the 
Third Plan with an aesthetic sense and for the 
Third Plan period they set our target as 101 
million tonnes. Later, when the plans did not 
go according to programme, when they found 
that production was not going according to 
expectations, the target was revised to 92 
million tonnes. Even then it could not be 
reached. Now they say our production is only 
72 million tonnes.   And this is the position 
after 
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[Shri P. K. Kumaran.] fifteen years of 
planned development. Also let us remember 
that 70 per cent of India's population is com-
posed of agriculturists and only some 30 per 
cent of our population live in small towns or 
cities, big and small, where they are engaged 
in other occupations. Yet after some twenty 
years since the attainment of freedom and 
fifteen years of planned development, we 
find that we are still dependent on other 
countries for food and a large chunk of our 
resources is spent on the import of 
foodgrains. This is a shameful situation and 
any other Government would have handed 
over the government to people who claim to 
run it properly. 

SHRI AKBAR ALI KHAN: And who are 
those people? 

SHRI P. K. KUMARAN: We can do it. 
What is the reason for this state of affairs? 
The reason basically is the wrong agrarian 
policy followed by this Government. Years 
ago, when the national movement for freedom 
was going on, we promised to the people that 
there would be land reforms in this country. 
But this promise has remained on paper and 
in the old files of the Congress. I agree that 
land has been distributed, but it has been 
distributed among the landlords and among 
the rich peasants only. The really landless 
people have not got a single acre of land. We 
have been professing that we are for so-
cialism, for a socialist or socialistic society 
and so on. But what do we find when we 
compare the progress here with the progress 
made by a country like Japan where they say 
they are for capitalism, that they are a 
capitalist country where they do not profess to 
introduce socialism? Even there they have 
introduced land reforms in such a way that 
today Japan is a self-sufficient country and 
even though they import a certain quantity of 
food, they are in a position to feed their 
people. The per capita production is also high 
there. Here in our country, after all these 
years of planned development, the landless 
still remain where they were. 

Land has been distributed among brothers and 
sisters and brothers' wives and wives' brothers 
and so on and so forth, so much so all the land 
still remains in the hands of the same class of 
people and the old structure of agriculture 
remains in India just as it was. When that is 
the case, how can we expect progress? Even 
the people who take land on rent and cultivate 
it, the small peasants, they too are in 
difficulties. They have no security of tenure 
and evictions are taking place even now and 
even rent, the authorities have not been able to 
control. Rents are exorbitant and the people 
concerned do not refrain from exploiting the 
peasantry and the landless peasants in 
particular. This exploitation is continuing in 
our country. They introduced a ceiling on the 
holding of land, but even that has been flouted 
in actual practice. The result is that in spite of 
the fact that ceiling has been introduced in all 
parts of India, no land has been declared to be 
surplus anywhere. This is the manner in 
which the provision regarding ceiling has 
been implemented. 

So far as farmers are concerned, they have 
no incentive to produce more. In order to give 
credit facilities to the farmers cooperation 
societies have been formed. But most of these 
cooperative societies in the countryside, the 
so-called apex banks or apex societies which 
are meant to give credit facilities to the 
cultivators are manned by the members of the 
landed class or even members of the same 
family. The poor peasants do not get the 
eredit facilities which hhe Reserve Bank or 
the Government always enumerate in their 
reports. None of these facilities reach the or-
dinary peasant. 

Now, let us look at the way this sum of Rs. 
2,700 crores has been spent on agriculture. 
Recently j had occasion to read an article in a 
daily •newspaper wherein a professor was 
stressing the inadequate production of rice in 
India. He has given the figures of production 
and said that in 
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Australia    the    production    is     6,000 
kilogrammes    per hectare.   In Japan and 
some other eastern   countries   it is  5,000 
kilogrammes per hectare  and in  Korea     and   
some    middle-eastern countries it is 3,000 or 
4,000 kilogrammes per hectare.   This is the 
production of rice in those countries, but in 
India   per  hectare   the    production  is only 
1,074 kilogrammes.   And then he has   
suggested     various    methods   for increasing 
our production,  as for instance, the better 
supply of fertilisers, the use of modern 
implements and so on.   He  has    suggested 
that    modern implements should  be made  
available to the peasants,  that loans should be 
made   available to them   as also improved 
seeds.   He has said that   the results of 
research should reach   the peasants and for 
this we should have extension services and so 
on.   When we look at reports coming   from 
the Food    Ministry,    we    find all    these 
things are mentioned there also, that they   
have   a high-yielding   variety, Taichung Type 
I and Sanora 64 and so on and so forth.   All 
those technical terms are there and the    
reports are full of them.   But I do not know 
what is happening to all these things and why 
there is no greater production. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): If my hon. friend would go to the 
agriculturists, he would then find out the facts 
and then he would be convinced. 

SHRI P. K. KUMARAN: Even in respect 
of our fertiliser targets, we have not been able 
to fulfil our target. I find that in respect of the 
distribution of fertilisers the achievement is 
41 per cent less than the target. I have taken 
the figures from the Report of the Foodgrains 
Policy Committee. In the case of phosphate 
fertilisers it is 63 per cent below target and in 
the case of potassium fertiliser it is 56 per 
cent below the target. In the case of 
distribution of insecticides tne acnievement is 
80 per rant helow 

the target and in respect of improved seeds it 
is 41 per cent below the target. This is the 
way in which we have been spending this 
sum of Rs. 2,700 crores. 

As for the package programmes, the 
districts chosen for these package pro-
grommes are the traditionally rich districts. 
These package programmes have been 
introduced throughout India. But you will 
find that the districts chosen are the 
traditionally rich districts. Those districts are 
selected where there is water available and 
where there are other facilities, like Tanjore 
in Tamilnad and West Godavari in Andhra 
Pradesh. While West Godavari district is cho-
sen, the district of East Godavari still remains 
neglected. The rich peasants 3f West 
Godavari get all the loans and the improved 
varieties of seeds Uke Taichung and all that. 
There-tore, the rich peasant becomes richer 
and richer while the backward peasants 
remain where they were. The traditionally 
backward districts like those in Rayalaseema 
and North Mysore and other undeveloped 
parts of India remain where they have been 
all these years. They remain where they are 
while all the improved varieties and loan 
facilities and so on, are given to the 
traditionally better-off districts, so much so 
that the disparity between the rich peasant 
and the poor peasant becomes greater and 
greater. The rich become richer and richer 
and the poor become poorer and poorer. This 
package programme was introduced with the 
idea of increasing production. 

SHRI ANNASAHIB SHINDE: Is it the 
contention of the hon. Member that in the 
package programme districts all the peasants 
are rich? 

SHRI P. K. KUMARAN: That is not my 
contention. These programmes should be 
implemented in the backward districts. Now 
everything is being spent in the other areas 
and the result is that even where there Is 
Increase in production you are nor able to 
procure this increased production.     If the 
ordinary    peasant pro- 



2127 Food .sttuotion      [ RAJYA SABHA ]      in the country 2128 

[Shri P. K. Kumaran.] duces something 
more, than he parts with it in order to 
purchase the other things that he requires. But 
when the rich peasaHt produces more, his 
capacity to retain that produce with himself is 
such that when you go to him to procure that 
surplus he does not part with it. His capacity 
to retain is greater and he waits till the market 
is more favourable. As such your programme 
of procuring the surplus has also failed. So I 
say the entire programme has to be redrafted 
and the whole question should he re-
considered. These package programmes 
should be introduced in the backward 
districts, in the neglected parts and the 
peasants in those parts should be taken into 
consideration. Those peasants should be 
given facilities like loans, better seeds, 
irrigation water and so on. These facilities 
should go to those farmers and not to the 
landlords and rich peasants. Otherwise the 
rich become richer just as in other fields of 
production in the country. During the 
eighteen years of freedom you have created a 
small strata of people who have become 
suddenly rich who are corrupting the 
economic fields, corrupting the social life, 
corrupting the political life, corrupting the 
entire life of the country. That has been the 
result of your plan in all fields including the 
agricultural field. 

1   P.M. 
Now according to their own report they say 

that in 1949-50 our per capita domestic 
availability was only 14.4 oz. while with 
imports it was 14.9 oz. In 1964-65 the per 
capita availability was 15.3 while with 
imports it was 16.9. In 1965-66 because of the 
drought the availability was 12.3 and with 
imports it is 14.3. My contention is even if 
you had succeeded in suplying these 12.3 oz. 
to the people at large on an even basis there 
would not have been any hardship in the 
country. But did you succeed? How is your 
distribution machinery working? It has failed 
and why? Exactly because of the reason that 
all your assistance to the farmers has gone to 
the people who 

are able to corner stocks, to the landlords, to 
the rich peasants and the people Who are in a 
position, and who have the capacity to corner 
stocks and hold the whole society to ransom 
until the prices go up. And because of the 
same reason your production has also been 
defective and you are not able to procure. You 
have to pay high prices. And whenever you 
could not get the grain at the price you 
dictated you left them free and the grains 
moved freely in the black-market. 

Recently I had an occasion to meet a 
French Professor who had been touring our 
country. I do not know how he got this idea. 
He was telling me how rice was being moved 
from Palghat to Calcutta, how at the check-
post the lorry driver takes his licence book 
and hands it over with a wad of notes to the 
policemen who simply takes the money and 
returns the book and the lorry is allowed to 
go. That French Professor was asking me, 
"what is your programme? What is the 
machinery that is available for distribution? 
You are not able to distribute whatever you 
have properly."   So this is how it is going on. 

Madam, lastly two years back we passed 
the Food Corporation Bill and the Food 
Corporation came into existence in Madras. 
We supported that Bill thinking that the 
Corporation will take over the distribution of 
the foodgrains but what has happened? 
Nothing. The Chairmen have been coming 
and going; they are unable to find even a 
Chairman for the Food Corporation with the 
result that till today they have done nothing to 
take over the distribution. I say unless the 
entire food trade is taken over by the State 
Food Corporation, you may have the small 
traders but the entire wholesale trade must be 
taken over by the Food Corporation—you 
will not be able to control distribution or the 
price. The price which you pay should be 
such as to induce the peasant to part with his 
surplus stock keeping back the minimum 
necessary for his own upkeep and seeds. The 
price should be such that there should 



2129 Food situation       [ 21 NOV. 1966 ] in the country 2130 

be sufficient inducement for him    to come 
forward to sell 'his stocks. 

SHRI LOKANATH MISRA (Orissa): Did 
not the hon. Member complain the other day 
that the Food Corporation was charging 
higher price than the market price in his own 
State? How is it that you argue in favour of 
the Food Corporation taking this up now? 

SHRI P. K. KUMARAN: I am coming to 
that. The other day Mr. Subra-maniam said 
that if there were no strikes he will be in a 
position to meet the requirements of the 
country. When the prices are high, I do agree 
that there will be an uproar but then you 
cannot expect the wages to sit idle and pray to 
God when the prices are running like horses. 
The only remedy is, as in Japan, you should 
give an economic price to the cultivator and 
subsidise it while selling to the people. 
Instead of giving to America Rs. 2000 or Rs. 
3000 crores, why not subsidise it here? 

SHRI LOKANATH MISRA: But where is 
the grain? 

SHRI P. K. KUMARAN: Even these 12 
oz. which you have if you are in a position to 
distribute to the country on an even basis 
there will be no starvation. Even that they are 
not doing. 

SHRI LOKANATH MISRA: Hand it over 
to Mr. Kumaran for a year. 

SHRI P. K. KUMARAN: We will show it. 

Now in this Foodgrains Policy Committee 
Report i find some mention about a National 
Food Council. Of course I agree that a 
National Food Council should be set up but in 
the absence of State monopoly in food-grains 
nothing will work. 

One more point, Madam, about the 
availability of vegetables in the country.    
From the same Report I     find 

that in India the per capita availability of 
vegetables is only 2.8 kgs. while in Pakistan it 
is 18.5, Ceylon 42 kgs., U.A.R. 91 kgs., 
France 98.4 kgs. and Italy 144.8 kgs. For 
vegetable cultivation there should be a regular 
programme. The Government should sit and 
consider seriously how vegetable production 
could be increased. As Mr. Subramaniam said 
the other day, flower-pot cultivation of 
vegetables is not going to solve this problem. 
The cultivation of vegetables and the question 
of making it available to the people in the 
country should be taken up seriously. If you 
did that it will go a long way to meet the 
requirements of the people. 

Madam, I hope these points which I have 
suggested will be taken into consideration 
and especially I hope the package programme 
will be reexamined in the light of the exper-
ience that we have acquired in this country. 

SHRI CHANDRA SHEKHAR (Uttar 
Pradesh): Madam Deputy Chairman, every 
session we get this opportunity to discuss the 
food situation and as time passes, we are 
confronted with a more critical situation and 
every time the Government comes up saying 
that it will be importing as much food-grains 
as are available in the foreign markets. I 
welcome the speech of the hon. Food Minister 
to the extent that for the first time the 
emphasis was more on indigenous production 
and an appeal was made to the people of this 
country. In the last session when we were 
discussing this food problem you might 
remember, Madam Deputy Chairman, the 
hon. Food Minister convened a conference of 
all the diplomats to appeal to them that India 
was starving and that they should come to our 
rescue. At that time I raised objection and I 
stick to that objection even today. What was 
the net result? We might have got a few 
tonnes of food into this country but the whole 
of the British Press, the Eurpoean Press and 
the Press of the U.S.A., were full of 
advertisements showing Indian people with    
begging 
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[Shri Chandra Shekhar.] bowls and asking 
their people to show pity on Indians who are 
starving.   In the schools chidren were asked to 
put a penny each for helping Indians and the 
symbol was of a starving Indian with  a  
begging bowl.    No  country, howsoever 
small, can afford to live on doles,  more  so  a  
country like  India with  a  population  of  480     
millions. Madam, I am happy that after    two 
droughts, after these successive calamities, the 
Government of India have changed their 
attitude.   That way this drought has come as a 
blessing in so far as  the Government of India  
has come to realise that we cannot be de-
pending  upon foreign  markets     any longer 
for our food.   Last year when the drought was 
there in -many parts of the country we did not 
emphasize the need for  growing  more  food   
in the country; we did not ask our peasants to 
produce more; we did not ask the opposition 
parties and the people of  the country to co-
operate to    get over the difficulty but instead 
we immediately rushed to the U.S.A.    and 
other countries for  help.    So this  is a 
welcome change in the attitude of the  
Government   of   India   but      this change is 
meaningless unless and until we are ready to 
take the consequential steps.    The previous   
speaker     gave some right pointers if you want    
to increase production.    Who is to have 
holdings in their hands?   For the last twenty 
years we have been pleading in this country 
that there should    be land  reforms;    The 
Government     of India and the Congress Party    
have been pleading, time and again,    that the 
land should go to the tiller of the soil, but again 
after twenty years we have not been abl© to 
make all    the land reforms that are  necessary     
in this country.    Not only that we have not 
completed the land reform schemes, but the 
Planning Commission a few years back  
appointed     committee  to see whether land  
reforms  had  been executed or not.   I do not 
know what happened to the report of that com-
mittee.   The most tragic part of it is that even 
today in this country it is being discussed 
whether these land re- 

forms are right or not, because    the 
Fundamental Rights of certain people have 
been affected.   I do not want to discuss the 
proceedings that are happening in the  
Supreme Court,     but after twenty years of our    
freedom, every land reform ig in doubt as    to 
whether it will affect the Fundamental Rights 
of those people who    are responsible    for 
exploiting the teeming millions of this country 
for thousands of years,    I do not know what 
will happen.    The proceedings     that come   
in  the   press   every   day   shew that the legal 
luminaries are discussing whether land reforms 
or the abolition of Zamindari is according to 
the constitutional provisions Or not.      In this    
psychology   of  uncertainty,    in this  
psychology     of    defending    the rights of 
the people who are responsible for exploiting 
the teeming millions of this country, no country 
can progress.    The   Government      should 
decide once and for all what is    the direction 
in which we are going.  Land should belong to 
the people who are able to cultivate the land, 
not to people who are able to 'manipulate    the 
rights on those lands, because   land is a free 
gift of nature.    It is not    the property of any 
individual.    It is the property of the society 
and the society should be    authorised to 
utilise it in a  way  whioh  is  beneficial     to     
the nation.    Unfortunately,   land  reforms 
could not be completed even    during twenty 
years.   I do not know whether the Government 
will be able to    do anything in the near future 
in    this respect. 

The other point is about rural credit. The 
hon. Minister is sitting here. I was in his own 
State, Maharashtra. I may tell you that the co-
operative institutions are the best in Maha-
rashtra State. I asked the co-operative officers 
there and they said that rural credit supply 
was not even six to ten per cent of their 
requirements in many areas. Who are lending 
money to the peasants? Again, those big busi-
nessmen or their agents, who are exploiting 
the people. A man with half an acre of land 
cannot get any credit. If   these   co-operative   
societies      are 
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giving them some credit, it is used not for 
improving the land, but only for 
consumption or for wedding purposes. The 
Government of India so far has not been able 
to evolve any suitable system of rural credit. 
Only a few months back the Reserve Bank 
gave a report that the supply of rural credit 
was worse off after the three Five Year Plans 
than what it was in 1951-52. It is worse in 
this sense. Taking into account the present 
needs of an agriculturist, a modern agricul-
turist, the present credit is not enough. You 
ask them to put more fertilizer, to put in 
better quality of seeds. So, the investment on 
agriculture is more than what it was in 1951-
52. If you take the percentage of what the 
agriculturists were investing in 1952 or 1951 
and what they are required to invest in 
agiiculture today, the percentage has gone 
down. That is the most difficult situation and 
the Government should find a way out. 

The other point relates to irrigation. 
Irrigation has developed in many States and 
the overall condition has improved, but what 
has been the limit of negligence in respect of 
irrigation. I give you only one instance. Mr. 
Sheel Bhadra Yajee knows it. In Bihar State 
one of the main reasons for the present 
drought is the failure of irrigation, of one 
project known as the Sone barrage project. It. 
failed only because one contractor did not 
fulfil his contract within the time-limit. The 
Sone barrage was to be constructed by a 
company known as Texmaco. This company 
is owned by the greatest financial magnate, 
Mr. G. D. Birla. Three years back in this 
House I raised this matter as to why this 
contract was being given to Mr. Birla as 
against Jessops, wheie the major 
shareholders are the Government of India. I 
wrote twice, thrice to the Irrigation Minister 
saying that this company of Birlas was going 
to betray the whole nation. I am a small 
man. My voice did not count. Today 
everyone says that Mr. Birla has not 
completed the Sone barrage gates and they 
could not implement the irriga- 

tion project which they thought would 
materialise two years back. Net only that 
Birlas demanded a huge amount of foreign 
exchange and the P anning Commission 
experts only recently said that this amount 
was really not requited. People who are 
playing with the lives of   .    .   . 

SHRI LOKANATH MISRA: Why do you 
not resign from the Congress? 

SHRI CHANDRA SHEKHAR: I do not 
resign from the Congress Party only because 
if Congress people had tried to help Birlas, 
they are ashamed of it, while the Party of Mr. 
Lokanath Misra, without any shame, is 
advocating the cause of Birlas and it is these 
very men who are responsible for all this 
chaos and disorder in this country. 
(Interruption.) This is the only difference. 
The objective of the Congress Party is to do 
away with Birlas, Rajas and Maharajas, while 
the policy of the Swatantra Party is to 
preserve these monopolists, these feudal lords 
and these people who are responsible for all 
the disintegration, chaos, disorder and poverty 
in this country. 

(Interruption) 

THE DEPUTY CHAIRMAN: Now, he has 
answered you. 

SHRI LOKANATH MISRA: I am just 
asking a question. Which is the Party that has 
kept up Birlas efter independence up to date? 
I want that question to be answered. 

SHRI CHANDRA SHEKHAR: I agree that 
the Congress Party should have finished 
Birlas by this time, but the Congress Party has 
done one good thing. They have moved in the 
right direction. They have finished landlords. 
They have finished feudal lords. They are 
also trying to finish these vested interests. But 
unfortunately the Party to which Mr. Loka-
nath Misra belongs is still advocating it and it 
is his Party which is still pleading that the 
Zamindarx abolition, which has been done, is 
against the Fundamental Rights of certain 
people. 
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It is Mr. Lokanath Misra's Party and 
Mr.  Misra himself who had opposed 
the      Constitution (Seventeenth) 
Amendment.    That was only to preserve 
them. 

SHRI AKBAR ALI KHAN: They have 
also given a ticket to Mr. Birla. 

SHRI CHANDRA SHEKHAR: This is 
the only difference between the Congress 
Party and the Swatantra Party.   
(Interruption). 

THE DEPUTY CHAIRMAN: Your 
time, is over now. 

SHRI CHANDRA SHEKHAR: So, 
Madam, I was saying that such people 
should not be tolerated in this country. An 
enquiry should be made whether 
Texmaco, which failed to fulfil its 
contract, should be held responsible for 
such a major crime on the nation and the 
country. 

Another point relates to U.P. It is a 
defect in planning. In Rihand dam power 
was generated, but the Planning 
Commission and the Government of India 
in their wisdom did not give enough 
money to the U.P. Government for 
transmission lines and year after year the 
power went waste, without there being any 
transmission lines. I have been informed, a 
few months back, that they had suggested 
certain steps. Madam, I only appeal to the 
Government of India that in the matter of 
irrigation projects they should be more 
well planned and the execution of these 
projects should be guarded in such a way 
that no profiteering is allowed and no 
sabotage is allowed by any quarter 
whatsoever. (Time bell rings). Madam, I 
have only spoken for ten minutes. 

THE DEPUTY CHAIRMAN: You have 
spoken for nearly fifteen minutes You may 
take a few minutes more. 

SHRI CHANDRA SHEKHAR: Another 
point is about U.P. because I cannot discuss 
other details. In U.P. for the last two or three 
years there have been drought conditions. 
Only the other day the hon. Food Minister  | 

was telling that there were exaggerated claims 
for certain States. There is a population 
projection of 8 crores in U.P. this year.   Out of 
this population of 8 crores, nearly 5 crores are 
affected by  drought  and  famine  conditions— 
3   crores  according  to the  investigating team 
of the Central Government and 5 crores 
according to the estimates of   the   U.P.   
Government.    The   U.P. Government    have  
been    demanding from the Government of 
India    that up to the coming March they 
should give 2 lakh tonnes of foodgrains every 
month.    Bihar was demanding 4 lakh tonnes.   
Bihar  got   1.07  lakh    tonnes per month.    
U.P.     demanded  2 lakh tonnes, but U.P. got 
60,000 tonnes.   So this is the Central 
Government which makes the States feel that if 
they make exaggerated   demands,   they   will   
get more.   I do not know what is the idea 
behind it.    I do not want to go int details.    I  
totally   agree  with     Mr. Kumaran that there 
should be state trading in foodgrains.   The 
major mistake in our food policy was 
committed in the 1950's when the late Shri Rafi 
Ahmed Kidwai resorted to the polie.  of 
decontrol.    I had made it     tv clear in this 
House that in those years deliberately  these  
traders   in     food-grains tried to bring down 
the prices of  foodgrains  after  the  decontrol 
that the decontrol should be complete, All 
buffer stocks were exhausted, and after that we 
could not create    any buffer stock and if any 
calamity came we  were just left at the mercy     
of these traders or at the mercy of the foreign   
traders^    Unfortunately   that, policy of Rafi 
Sahib proved to be successful temporarily  
because  in  order to get complete decontrol 
these traders and monopolists co-operated with 
the Government. Decontrol was complete and 
within a month of complete decontrol food 
prices again began to rise.   Unfortunately at 
that time Shri Rafi Ahmed Kidwai passed 
away.  This country still believes that decontrol 
is the only panacea  of all maiadies of our food 
policy, and it is a matter of pity that this 
Government have fallen a prey to this public 
psychology and they are not ready to take bold 
steps. 
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There will be temporary difficulties, there wili 
be initial hardships, there will be initial 
expenditure, in resorting to complete control, 
but there is no going back. If you want to 
solve the food problem of this country, the 
only thing is that there should be complete 
control of the foodgrains trade and also the 
distribution of foodgrains. Moreover, Madam, 
I shall appeal to the Government of India that 
instead of going to the U.S.A. and Australia 
they should encourage their own people, and 
as Mr. Kumaran has said, instead of spending 
large amounts of money on foodgrain imports, 
you must give subsidy to the peasants and to 
the farmers so that they may be able to grow 
more food in order to feed the bellies of the 
teaming millions of people who are starving. I 
again appeal that the conditions in U.P. and 
Bihar are so serious, so critical, that if right 
steps are not taken, I do not know what is 
going to happen after December in Eastern 
U.P. and Bundel-khand Division of U.P. and 
also certain parts of or major parts of Bihar. I 
appeal to the Government that they should 
give all the required food-grains that the 
Governments of U.P. and Bihar are 
demanding. It is good enough that welcome 
rains have set in and there are better prospects 
of rabi sowing in Eastern U.P. and certain 
parts of Bihar. I hope and trust that the 
Government of India will come to the help of 
U.P. and Bihar in this critical hour. 
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SHRI ANNASAHIB SHINDE: The hon. 
Member is opposed to procurement but he 
wants more food and also more fair price 
shops. 

SHRI ANNASAHIB SHINDE: According 
to you, what should be the reasonable price to 
the consumer? 
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SHRI G. R. PATIL (Maharashtra): Madam 
Vice-Chairman, it is most unfortunate that 
this is another consecutive year in which our 
country is suffering from drought and famine. 
As far as Bihar, U.P., Rajasthan, Madhya 
Pradesh and some parts of Gujarat are 
concerned, these States are undergoing some 
scarcity conditions, particularly Bihar and 
Uttar Pradesh are facing a very serious and 
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critical moment at this ljundture. I need not 
repeat what has been stated in this House. A 
population of more than three crores is 
imminently in the danger of facing starvation. 
I do know that the Government is trying its 
level best to see that not a single death occurs 
in this country by way of starvation. 

Madam1, it is true that the conditions that 
are prevailing in Bihar and Uttar Pradesh, as 
pointed out by most of the hon'ble Members, 
are very acute and serious. Still it cannot be 
forgotten that whatever possible is now being 
done. I may say, Madam, that the 
Government is trying its level best to see that 
every possible help is given to people who are 
suffering from drought conditions. I am1 sorry 
to say that here in the speeches from the 
Opposition Members everything that has been 
done and the steps taken by the Government 
to meet this serious drought situation in these 
States have been criticised. I am sorry to say 
that all this should be criticised when our 
beloved Prime Minister has rightly stated that 
this challenge should be met on a war footing. 
This is a national crisis, this is a national 
emergency and it is not a calamity only for 
these particular States, it is a calamity for the 
whole of this country and for that the country 
should rise and come forward to help these 
drought-stricken States, particularly of Bihar 
and Uttar Pradesh and some other States. 

Madam, whatever has been stated 
regarding short-term measures should be done 
by the Government as also the long-term 
measures. I personally do not find a single 
constructive suggestion on behalf of the 
Opposition. On the contrary, whatever is 
being done by the Government has b; en 
criticised on the ground that is being done 
with a view to attracting the people for 
catching their votes in the coming elections. I 
regret to say, Madam, that in a crisis like this, 
whether it is the Congress Government or any 
other Government that would have been here 
at the Centre, I   am  quite  confident  that  the  
Gov- 

ernment would have done its own duty 
towards the people. And as far as Bihar and 
U.P. and other States are concerned, the 
Government is trying its best to make full 
supplies available to these States to 
adequately meet their demands and it cannot 
be said that a neglected view has been taken 
about the conditions in these States. 

Personally I feel that availability of 
foodgrains, as they are available at the 
Central level, is being made to these drought-
affected areas. Proper distribution of 
foodgrains is also being carried. 

Madam, it is true that so far as the State of 
Bihar is concerned, there are so many 
difficulties regarding distribution of 
foodgrains. Therefore, as rightly pointed out 
by the hon'ble Minister the entire 
administration should be streamlined. It is 
high time that if some suggestions or some 
advice given by the Centre is not being 
heeded to by the Bihar Government, the 
Central Government should not sit idle 
looking helpless at the situation that is  
arising    there. 

SHRI SHEEL BHADRA YAJEE: Who 
says that the State Government is not going 
to pay any heed to the Centre's advice? 

SHRI LOKANATH MISRA: Mr. Yajee is 
speaking on behalf of the' Bihar Government. 

SHRI G. R. PATIL: The Central 
Government should see that concrete steps 
are taken by the Administration there to meet 
this particular situation. 

As far as fair price shops are concerned, 
Members have complained that they have not 
been opened. On the contrary, fair price shops 
are being opened by the Government in 
various areas in every village. All possible 
steps are being taken to see that there are no 
such difficulties, such as availability of 
foodgrains at these shops, experienced by the 
people. All these steps are being taken by the 
Government, all short-term measures. 

It is true that a vast cattle population is also 
facing such a peculiar con- 
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[Shri G. R. Patil.] dition ag pointed out by 
one of the hon'ble Members. It is true that in 
certain places there is scarcity of water. But it 
will be appreciated that it is very difficult to 
make water available. But I am sure that the 
Government will try—and it is high time that 
they see—to meet the situation not only by 
digging tube wells at this very moment but 
they should make water available from other 
sources through tankers or by means of some 
other means of transport. 

As far as long-term measures that are 
required to be taken are concerned, it is true 
that they have to be taken. If we take a review 
of the en-' tire foodgraing produced in this 
country since 1949-50, it will be very sur-
prising to see that we have made progress no 
doubt but we have not made a progress as was 
anticipated. But still I can say that we have 
made considerable progress. In the year 1949-
50 the total production of food-grains was 61 
million tonnes which rose to 82 million tonnes 
at the end of 1960-61. After a period of 12 
years this achievement is something. This 
production is going to be 90 million tonnes of 
foodgrains. This is creditable taking in to 
consideration the rise in population. As a 
matter of fact whatever has been produced or 
whatever has been the growth in agricultural 
production has been minimised by the growth 
of population. Therefore, taking into 
consideration this peculiar position also it can-
not be said that only by following some such 
measures the production can be doubled or 
trebled. I personally feel that at the( game time 
some measures like family planning have also 
to be undertaken by ihe Government. As far as 
long-term proposals are concerned, a survey of 
the scarcity areas and the often-affected areas 
should be undertaken by the Government. It is 
high time that such a survey is taken. Some 
such definite recommendation or proposal 
should be submitted to the Government so that 
the Government can take some steps to     
improve      the      lot     of     the 

people who are living in tht scarcity areas. 
There are areas which are affected by drought, 
because of the failure of the monsoon but 
there are other areas also which are affected 
once in three years by drought conditions.. So 
a survey; Should be undertaken and the 
Government should undertake some irrigation 
schemes, etc. in the next few years. One of the 
American experts who was here recently 
stated that Indian agriculture lags behind 
because of three things—lack of incentive 
prices, lack of fertilisers and lack of credit 
facilities to the agriculturists. Whatever steps 
have been taken for the growth Of agricultural 
production, there are some limitation also to 
them'. Whatever we have done during the last 
three Fians is by the extension of areas under 
agriculture and not by increase of yield per 
acre. No doubt the Government is trying to 
see that the yield per acre is increased by 
hybridisation and by giving better seeds and 
by giving other facilities required by the 
agriculturists. I personally feel that the yield 
may be more but the agriculturists do not get a 
better price. So I feel that unless incentive 
prices are given to the agriculturists 
particularly for foodgrains, it will not be 
possible to improve the position. May I ask 
why the agriculturists are raising the cash 
crops? It is because of the incentives that they 
are getting. The Minister was pointing out that 
if incentive prices are given for foodgrains, 
then the prices will not be within the reach of 
the consumers. For that they should be 
subsidised. I say that for the sake of the people 
who are poor, the food-grains should be 
subsidised at that level so that it may be 
within their reach. Only then there will be 
incentive for taking to increase production of 
foodgrains. It is high time that we do it. 
Instead of importing foodgrains every year— 
last year unfortunately there was a severe 
drought throughout the country and we had to 
im-por' 7 million tonnes of foodgrains and this 
year also because of this peculiar situation we 
have to import some 12 million tonnes of 
foodgrains— 
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and spending foreign exchange, if we 
subsidise the agriculturists or if we give 
incentive prices and subsidise the consumers 
at that level, I am quite sure  there  wi'.l  be  
more  production. 

Regarding the agricultural extension 
service made available to-day, the 
hybridisation programme introduced by the 
Government in the various States lacks one 
thing, namely, there is no appropriate or 
adequate agricultural extension service. The 
varieties which have been introduced are new 
varieties and the agriculturists are very hard to 
take to new things. They are traditional 
agriculturists. I order "to convert them into 
modern agriculturists we have to convince 
them. It is not by mere publicity or 
distribution of leaflets or making some 
speeches that they are convinced. That wa^ 
the extension service is so weak at the village 
level. It should be strengthened from that 
point of view. 

Soil testing also should be carried out. 
Various agricultural researches are being 
carried out in the research stations but they 
are not taken to the farms and if they are 
taken, the agriculturist are not likely to be 
convinced because there is a belief among 
them that the Government can do all these 
because they have sufficient funds but if the 
agriculturists are to do them, they must be 
given adequate finance and other facilities and 
also the technical know-how as to how the 
crop should be raised. Every time the 
agriculturist should be approached and must 
be convinced about the facilities available. 
That is not done now. There are many agricul-
turists who complain about the hybridisation 
and about the failure of crops. 

In the Fourth Plan the target fixed for 
foodgrains is 120 million tonnes. We have 
taken 90 million as the base for 1965-66 and 
by the end of the Fourth Plan the total will 
come to 120 million tonnes—that is 33 per 
cent rise in agricultural production to be 
achieved. If that is to be achieved, one 
important factor has to te looked into and it is 
that fertiliser alone will be responsible for 44 
per cent, of additional foodgrains and 56 1304 
RS—5. 

per cent, by irrigation, better seeds, etc. 
Therefore, fertilisers have to be supplied and 
for manufacturing fertilisers, we have to set 
up the plants and steps will have to be taken 
to see that the maximum capacity is reached 
in the manufacture of fertilisers. 

SHRI K. P. MALLIKARJUNUDU (Andhra 
Pradesh): Madam, it is an undisputed fact that 
our food problem is very serious and is 
defying a solution. Any attempt at a solution 
is making it recede further like a mirage. 
Therefore vigorous and strenuous efforts have 
to be made to meet this one of the gravest 
challenaes nt our times. I should congratulate 
the Minister for Food, Mr. Subramaniam, for 
his lucid speech at the beginning of this 
debate detailing all the measures that the 
Government are taking to meet the situation. 
It is unfortunate that some of the Members on 
the Opposite side, instead of appreciating the 
difficulties, raised the s'ogan that Mr. 
Subramaniam should resign. I have no 
hesitation in saying that that cry is a despair 
and frustration. I would appeal to them to give 
their cooperation to the Minster in his fight 
against this problem and make his task a little 
less difficult. 

SHRI LOKANATH MISRA: But this 
initiative was taken by our Party. None of the 
Opposition demanded it. 

SHRI K. P. MALLIKARJUNUDU: You 
are demanding. 

SHRI LOKANATH MISRA: We de-
manded two months back on the 
Bhoothalingam issue, not on this. 

2. p. M. 
SHRi K. P. MALLIKARJUNUDU: Of 

course many of the speakers that preceded me 
have covered a wide ground, and I do not 
propose to traverse it over again. I will 
content myself with making a few observa-
tions and the Government may examine them 
provided they are worthy of consideration. 

According to me—and I suppose all the 
Members agree—the basic problem is the gap 
between the demand and the supply. I have 
made an assessment of the requirements for 
th* 
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far as foodgrains are concerned, and I have 
arrived at a figure of 93 million tonnes. I 
arrived at that figure on the strength of certain 
figures, supplied by the 'Economic Survey of 
Asia and the Far East' which details certain 
foodgrains requirement figures from 1952 to 
1964. From that I gather that there is an 
average increase of 2 million tonnes of food-
grains every year. On that basis I Calculated 
that for the year 1967 the requirements will be 
in the neighbourhood of 93 million tonnes. 
And what Is the production estimate? The 
hon. Food Minister in his opening speech Said 
that it might be between 80 and 85 million 
tonnes. Striking the balance we can take it as 
83 million tonnes. In that case the leeway 
would be 10 million tonnes. How to bridge 
that gap is the question. Of Course the only 
methods of meeting that situation will be by 
intensifying the production of the coming rabi 
crop, and by importing foodgrains from 
foreign countries. There are only these two 
methods that can fill the gap of 10 million 
tonnes as I estimate it. Of course this problem 
requires a short-term treatment as well as a 
long-term treatment. The short-term1 
treatment requires the introduction of high-
yielding varieties, supply of adequate 
fertilizers and pesticides, supply of good 
seeds, sinking of wells, improvement of minor 
irrigation facilities, supply of agricultural 
credit and provision of proper Incentives to 
farmers. These are some Of the short-term 
measures that the Government might adopt in 
meeting this difficulty. 

In this connection I should congra-tula'e the 
Food Ministry on what they Call the new 
strategy. They have introduced certain high-
yielding varieties of foodgrains. I know from 
the experience of my district Krishna, which 
Can be called the granary of Andhra Pradesh, 
situated as it is between the Godavari and the 
Krishna rivers, that in that part of the country 
certain farmers have sown this Taichung 
variety,   and they tell me   that it is 

subject to Slight, and that this blight is also 
spreading to the neighbouring paddy fields. So 
I would request the Government to see that 
this Taichung variety is not subjected to such 
a kind of blight and it does not spread to other 
fields. Besides, the farmers have told me that 
so far as the kharif crop is concerned, the 
Taichung Native is not found to be quite 
suitable in areas where there is copious supply 
of water. In fields which are on high ground, 
on high level, it has yielded good results, but 
in fields which are low-lying, which are liable 
to submersion, they say this Taichung Native 
crop is a failure. I would therefore request the 
Government to bear this point in mind so that 
the introduction of this high-yielding variety 
may not affect our food position in any 
considerable degree. 

Then the second thing which I want to lay 
emphasis on is fertilizers, it is impossible to 
over-emphasise the importance of fertilizers in 
the matter of foodgrains production. As I once 
said here, it is the king-pin to increase food 
production. The slogan must be fertilizers and 
more fertilizers. Of course the Government 
has been doing a lot to import fertilizers as 
well as to set up certain fertilizer plants in our 
country. The sooner they do it, the better. 

Then there is one suggestion which I want 
to make to the Government so that they might 
consider it. The agricultural credit that is made 
available now through the co-operative credit 
societies and the revenue department officials 
and the agriculture department officials is not 
at all adequate. I would like the Government 
to consider a suggestion under which the com-
mercial banks also may be induced to lend 
credit to agriculturists. I had talked to some of 
the commercial bank people. They told me 
that if the Government could somehow 
guarantee the collection of the loans made, it 
was quite possible that commercial banks also 
would be able to lend. I do not think the 
Government is so weak as not to be able to 
devise a machinery 
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under which the commercial banks could be 
helped to make advances to agriculturists. I 
think the Government should consider this 
suggestion and its feasibility. 

Another thing is the establishment of a 
National Food Council and the formulation of 
a National Food Budget as recommended by 
the Foodgrains Policy Committee. Recently, I 
believe two or three days ago I remember to 
have read in the newspapers that the 
Government were considering the setting up 
of such a National Food Council and the 
formulation of such a National Food Budget, 
and I should congratulate the Government on 
accepting these proposals of the Food-grains 
Policy Committee. 

I mentioned before that the farmers should 
be given certain incentives. My predecessor 
has spoken about that aspect. I need not 
confine myself to the granting of a cash 
incentive, an incentive in the form of cash to 
the farmer. Incentives may take a variety of 
forms. It may be by way of a cash grant. It 
may be by way of a remission of tax. It may 
be by way of supply of fertilizers or 
agricultural implements. There are a variety of 
ways in which the farmer can be given in-
centives, so that he may produce more in a 
given acreage. The Government should 
examine this question seriously and I should 
like the Government to tackle this problem 
seriously. Of course, there are cases where the 
Government have given away prizes, to the 
best farmers. This, I think, is not sufficient. 
They should deal with this problem on an 
individual basis. If a particular farmer 
produces 50 per cent more than what he was 
producing before he should be given some 
kind of incentive, as was mentioned by me. 
These are some ol my suggestions (Time bell 
rings.) I should not take any more tHme since 
the bell has been rung. I would only say that 
as far a^ the long-term methods are concerned, 
there is great need for the early completion of 
projects like the Nagarjunasagar project. That 
is a project of tremendous potential and it can 
irrigate more than two    million 

acres of land. This should be completed and if 
it is completed in time then much of our food 
problem would be solved. Therefore I would 
urge upon the Government to expedite the 
com-letion of this project by making available 
the necessary funds. I was told that it requires 
some Rs. 4 crores this year to cope with the 
work on hand* I would therefore urge upon 
the Government to see that a project like the 
Nagarjunasagar Project is completed as early 
as possible. 

As was suggested by an hon. friend, the 
research departments should discover various 
strains of seeds in order to suit the various 
kinds of land. I know, for instance, there are 
large areas of fallow land because the soil is 
saline and ordinary seeds do not grow there. 
So the research departments should try and 
discover strains which are suitable for such 
saline lands and these lands, as I said, are 
large in number^ With these few remarks I 
support the Food Ministry in the various 
measure* which they have taken. 

SHRI CHITTA BASU (Weal Bengal): 
Madam, I was rather very glad the other day 
when Mr. Menon, the Minister of State in the 
Ministry of Food, while intervening in the de-
bate expressed a note of optimism that we can 
attain self-sufficiency by the programme 
which the Government has for food produc-
tion. While taking part in this debate I would 
invite his attention to certain points to which I 
feel the Government should pay proper 
attention, if they are serious about attaining 
self-sufficiency in the food front. In today's 
debate I do not want to express any anger. 1 
do not want to ake any unnecessary time in 
criticising the Government. I want to put 
forward certain concrete suggestions for 
attaining self-sufficiency in the matter of 
food. 

Madam, if we look at the food economics 
of our country what is evident is that food 
production has entered into a stage of 
stagnation. I use the word "stagnation" 
wilfully and consciously. If the hon. Minister, 
Mr. Menon, will look into the production 
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years I think he cannot but agree with me that 
we have reached a stage of stagnation in the 
matter of food production. 1 have got here 
certain figures by which I can show that right 
from the year 1960-61 up to 1965-66 and also 
1966-67, the production of food in our country 
has varied from 81 million tonnes to 88 
million tonnes. The figure of 88 million tonnes 
was the highest and that was in the year 1964-
65. Barring this figure for the year 1964-65, 
the production figures over the years begin-
ning from 1960-61 normally have centered 
round about 81 million tonnes. What I want to 
say now is that although the Government 
appears to be serious in the matter of attaining 
self-sufficiency, I feel that the programmes so 
far announced bv the hon. Minister for 
meeting our requirements are not adequate and 
sufficient. 

Madam, I do not disagree with the 
Government's point of view when they say that 
there has been increase in production. Yes, I 
also agree that there has been increase. But 
what has been the reason for this rise and what 
has been the quantum of increase? That we 
have to d scuss. Madam after scrutinising the 
figures, what I find is this. After the year 
1960-61, there has been increase in the inputs 
into the agricultural operations. What are those 
inputs? There has been additional area brought 
under irrigation, major and minor, of about 
20.3 million acres, after 1960-61. And then 
soil conservation has benefited about 11 
miPion acres after the year 1960-61. improved 
seeds have been spread over an area of 16.4 
million acres. The util isation of fertilisers has 
also been increased. So far a? my information 
goes the use of nitrogenous fertilisers has 
increased by 300 per cent, that of phosphate 
fertilisers has increased to some extent as also 
the use of potassium1 fertilisers. Rural 
compost making has been practised on about 
120 mil-nion acres. Green manure also has 
benefited about 27 mi1 lion acres, m addition 
to all these there is yet another factor which 
we cannot lose sight 

of and that is the fact that there has been an 
increase in the area under cultivation. Madam, 
you will find that in the year 1950-51 the total 
area under cultivation was about 29.4 crore 
acres. It increased to 34.7 crore acres in 1965-
66.- 

If we take all these things into con-
sideration, what do we find? There has been 
some increase in the inputs and these have not 
been altogether useless. This has caused some 
increase in production. But what has been the 
productivity per acre of land? As far as my 
figures go, they say that there has been an 
increase of 1.87 per cent in productivity per 
acre of land in the case of foodgrains and in 
the case of non-foodgrains the increase is even 
less than 1 per cent. It is only .87 per cent. 
Madam, for this small increase of 1.87 per 
cent we have spent during this period the huge 
sum of Rs. 2,528 crores in our country. 
Therefore, what I say is that it is not by 
increasing the input alone that you can bring 
about self-sufficience in our food front. Every 
time our country is faced with a crisis the hon. 
Minister comes and says this crisis has been 
due to this drought or that flood or to some 
other natural calamity. Madam, ours is a 
backward country, I do agree. But we have to 
take advantage of scientific and technological 
inventions. Science is there for the conquest of 
nature. We cannot always blame merely nature 
when we are hungry. We cannot accuse God 
or Nature because we are unable to conquer 
Nature and harness Nature to the best possible 
advantage for th< development of our country. 
The normal practice with them has been that 
they come and say God is responsible for this; 
the normal practice with them has been they 
say that drought is responsible for this. In that 
case what are you there for? You are there to 
fight the drought; you are there to fight 
famine; you are there to conquer Nature. You 
ought to come up with a positive programme 
for the conquest of Nature which causes injury 
to the country's progress. Madam, what I feel 
is this. Although the Government says 
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that the crisis is due to deficiency in inputs Or 
due to some natural calamity or other, I do not 
agree with it. Our country can attain self-
sufficiency only if they take to other methods.    
And what are the methods that the Gov-
ernment proposes to take? They have not 
bidden good bye to the old practices. Even 
today they say we should increase     the   
inputs.  They  say  that there should be massive 
utilisation of fertilisers, and high-yielding 
fertiliser-responsive seeds and so on. In this 
way they will go on continuing to import 
foodgrains     from  foreign     countries, 
particularly the U.S.A. This long-drawn 
continuous import is their programme to meet 
the crisis that faces the country. 1 do not agree 
with this. We cannot attain self-sufficiency in 
this manner. We can attain self-sufficiency if 
there is a constant and regular annual increase 
in productivity by 5 per cent; then  alone     we 
can  get  125  million tonnes of foodgrains 
which can make us  self-sufficient.  But to     
attain this level  of  production     the 
programme that has been outlined by the Gov-
ernment is not at all sufficient. This 
programme of the    Government will only 
continue our reliance upon    the foreigners for 
our food which is derogatory to our national 
prestige, which increases  the     vulnerability  
of     our severeignty and which erodes into our 
sovereignty by other influential    foreign 
countries. Therefore our country has no other 
way out but  to make a full-steam programme 
to attain self-sufficiency.    And   how' is   this      
self sufficiency to be attained?   My considered 
opinion in this matter is this Unless   the    
Government     agrees   to make     institutional     
and     structural changes in the land tenure 
system we cannot unleash the forces of 
production.    I am happy that in this House 
today some  Members     opposite  have also   
expressed  identical   views;   they have agreed 
with me in this matter and with    my 
amendments that have been       circulated. „    
Mr.      Chandra Shekhar has said that unless 
our Government agrees with the proposal to 
bring  about  immediate     institutional and 
structural    changes in the land 

tenure system by immediately implementing the 
land reforms in genuine terms    self-sufficiency 
cannot    be attained. Madam, this suggestion 
which 1 have put in my amendment is not a new 
thing which 1 am telling this. House.   Most of 
the Members opposite, those  who  have     taken  
part  in  the freedom movement of our country 
will agree  with  me  that  even  earlier  to the  
freedom  movement  the  Congress used to 
propagate among the peasants that  they  will  
bring  about land  reforms    when they    got 
into    power. This was their agrarian policy.    
And there  have been many recommendations in 
this respect. There were the recommendations of 
the Congress Agrarian  Policy  Committee;  then  
there were the recommendations of the agri-
cultural  Panel of the   Planning  Commission:   
then there were the recommendations in the 
Ladensky    Report that if we are to attain set-
sufficiency in   the    food front institutional    
and structural   changes in   the land   tenure 
system have to be brought  into effect. (Time   
bell  rings).Madam,   there   are many points but 
most of those points have been incorporated in 
my amendments  which     have  been  
circulated. Therefore 1 need not dilate upon 
those points but on one point I would liKe > to 
draw the attention of the Government. They 
agree with me when tney say that     there 
should be  monopoly procurement in  the matter 
of  food-grains but what has been the actual 
practice     in this matter?     In West Bengal 
there was a programme    for procurement,     if  
not  for     monopoly procurement.  The     rice 
mill  owners were required  earlier to  give to 
the Government  cent    per  cent  of  their 
stocks, of their    production and    the 
Government was in a position to rush those 
foodgrains procured from these rice  mill  
owners     to  the  vulnerable sections  of the    
community  but  this time,  only  a  few  months  
back,   the West Bengal Government has 
watered down that scheme. They have allowed 
50 per cent of the production of the rice  mill   
owners  to  be   retained  by them.     What  is  
the reason  for this? While the Government of 
India dec« 
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lare that they are wholly for monopoly 
procurement why should a limb of theirs—the 
West Bengal Government—be allowed to 
water down the scheme which they themselves 
pioneered in the earlier year? That is a point I 
want to know from the hon. Minister. Are they 
serious about these two points, monopoly 
procurement and institutional and Structural 
changes^ in the land tenure system? I feel 
these are the two main planks on which the 
Government's food policy should rest so that 
they can save our country from the continued 
dependence upon foreigners, from continued 
pestilence, from famine and hunger which 
stalks the country at present and which will be 
stalking the country in the future too. 
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SHRI N. R. M. SWAMY (Madras): Mr. 

Vice-Chairman, the motion as moved by the 
hon. Food Minister has given us a grim 
picture and everyone of us begins to feel as to 
how to tackle the problem. This is a subject 
which is eminently to be dealt with by the 
State. Agriculture is a State subject, but it does 
not mean that the Central Government can be 
oblivious of the effect of the non-supply of 
food. Food seems to be a subject which the 
Centre alone has to tackle because I find from 
the Constitution that nowhere has it been 
stated where the subject of food is, excepting 
that it is stated that all subjects not enumerated 
in Lists II and III should be dealt with by the 
Centre. On that account the Central 
Government has to see that everyone is fed 
and everyone is satisfied with regard to the 
supply of food. 

For the last 15 or 20 years we have been 
saying that we must have self-sufficiency both 
in food and in agriculture. We have spent 
something like Rs. 4000 crores in the last 15 
or 16 years and yet we are nowhere near self-
sufficiency; we still import food-grains. Added 
to that the wrath of the God is on us and the 
nature is against us. So many factors contri-
bute A0 this scarcity of food in our country. 
That is the reason why the Minister has sought 
the assistance of all the opposition Members 
and invoked their sympathy and co-operation. 
Also the States must gear up their 
administration to see that more food is 
produced. He has evolved certain food 
production programmes and we only wish that 
they come out successful. 

Basically I may be pardoned to <; s that in 
the First Five Year Plan I read that there were 
about 900 million acres of land which were 
cultivable and culturable. But so far as the 
cultivable area is concerned it is about 320 
million acres, out of which about 70 to 72 
million acres have assured water supply; that 
means 20 to 25 per cent alone is given water 
supply. The rest is left to the vagaries of the 
monsoon or lift irrigation or the sub-soil water 
to be exploited. Therefore, the water supply of 
75 per cent of the 320 million acres of culti-
vable land has to be met. Therefore, a lot of 
expenditure has to be incurred in supplying 
the necessary finance for the people to see that 
the rest of the country's 75 per cent of 325 
million acres of land is irrigated. This is not a 
small affairs. If involves a huge expenditure. 
That is the reason why we are not able to cope 
up with the growth in population in the matter 
of supply of food. 

The speech of the hon. Minister was of 
course very frank and it was a forthright 
manner, though his junior colleague gave us a 
very good picture, giving figures. 
Unfortunately figures are not going to help us 
unless we realise it by way of physical 
achievement. In the absence of it there are 
bound to be grievances here and there. There 
are two States, U.P. and Bihar, which are very 
badly affected, and the picture given by the 
Minister was that 60 to 70 million people were 
affected thereby. It is really a very gruesome 
affair to expect that the whole of India must 
con-tribute their mite to see that theso 70 
million people—that means 7 crores of 
people—who are affected are not put to 
hardship. Therefore, the steps that are now 
aken by the Centra] Government by way of 
food production prgrammes are really laudabla 
and I only wish—and he has invoked the 
sympathy and support of everyone every 
party—that they succeed. Sir, the other thing 
which he brought to our notice is as regards 
the supply of cereals   and   other   things to 
th* 
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handicapped, the proper sections of the people 
and also to the aged and the children. 
Children are going to be the mighty citizens 
of our country and therefore they wiil have to 
be taken care and they must be fed with 
protein food in their formative period. I quite 
realise it. But, to some extent, I snouid say 
that the other people also should be helped. In 
my State there is a mid-day food supply pro-
gramme through which food is being supplied 
to children of a certain age group in high 
schools and in primary 6chools. That also 
mostly depends upon the contributions from 
the people round about, people who have pot 
enough and 'more to spare and they help. Still 
the supply that is made to the children is not 
satisfactory. But still rather than allowing 
them go without food and starve, they are at 
least given something at least to sustain their 
life. It will be helpful if the same attitude is 
adopted. I think in some States they are not 
very serious about it because the people round 
about are not contributing for a successful 
programme of that type. 

So far as the farmers are concerned, if 
proper tools are given to them, certainly the 
situation can be improved. It is not land 
reform or giving land to the landless people 
and political sufferers by reducing the lands of 
the people who have got lands and making 
them landless people that will solve the 
problem fully. It may solve the problem to a 
certain extent. The real problem is this. If the 
farmers are given seeds at the proper time, 
money at the time when they need it to meet 
the expenditure incurred in transplantation 
and other things and if fertilisers and water 
«upply are made available to them in time, 
certainly they will do the job. If they have got 
the land, they may not have enough seeds; if 
they have got seeds, they may not have money 
and if they have got these things, there may 
not have water. If everything is abailable, 
there may be the wrath of nature in the form 
of either drought or floods.   So many    other 

things have also to be taken into con-
sideration. 

Ordinarily, in India we are not fertiliser-
minded in one sense. From the figures that I 
have collected, I find that the per capita 
consumption of fertilisers is two pounds in 
India, whereas in the Netherlands it is 88 
ponuds, in Japan 38 ponuds and in the United 
Kingdom 56 pounds. Compared to this, we 
realise that our per capita consumption of 
fertilisers is redicukmsly low and correspond-
ingly, the foodgrain production is also bound 
to be less. Unless the fertiliser is supplied to 
them at the proper price and unless water is 
assured to them, we cannot expect to reach the 
target that we have set. So, there is no use of 
simply fixing the target of production without 
seeing that enough of inputs are also made 
available to the farmers. Unless all these things 
are assured, we are not going to get the 
desired results in regard to the target that may 
be set by us. Therefore, the Government has 
to see that the farmers are helped in all ways. 
Leave aside the landless farmers, there are the 
patwaris having one or two acres of land. 
Their names we find in the revenue records. 
There are the village officers like the karnam 
and the village headman. They must have a 
record with them. They must get from the 
headquarters enough quantities of fertilisers. 
They should distribute them as if they are 
distributing foodgrains through ration cards. 
Even pesticides, fertilisers, all these things, 
have to be distributed in that fashion, 
somewhat on the model of what we do in 
regard to rationing in statutory rationing 
areas, issuing them ration cards for these. 
Similarly, in villages also we must see that 
these things are given to the farmers at the 
proper time. 

So far as the money aspect, the finance 
aspect, is concerned, the farmers seem to have 
an easy access to the next-door neighbour, the 
sahukar, the money-lender. We all know how 
much they charge by way of interest, 
sometimes 12 per cent, sometimes 18 per 
cent. Sometimes it is also 10 per cent.   If the 
peopl© are very well 
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known to them and very well disposed 
towards them, they only charge a reasonable 
rate of interest. The villagers, the peasants, the 
farmers, do not mind paying even 24 per cent 
per year provdeid they get the money at the 
right time so that they can certainly make 
good the los3 by raising the crops at the proper 
time. Time is the essence of the entire 
programme. Whereas, if we go to the 
financing institutions such as the co-operative 
socities or the land mortage banks, we know 
that it takes a long time. Even if we know that 
we can get the money two months hence, we 
have to make an application; it is processed in 
such a way that it gets bogged up somewhere 
and it never sees the light of day. That is the 
reason why some people go to places 
wherever money comes from handy irrespec-
tive of the rate of interest which is charged. 
So, we have to see that the farmers are 
provided with enough funds to carry on their 
agricultural operations. They should be 
enabled to get money at close quarters and the 
village headman and other people who may be 
running co-operative societies should also 
make arrangements to help them. So 
something must be geared by way of 
administration and see that they are given 
enough and timely finance for carrying on the 
agricultural operations. 
As regards the distribution of food-grains 
from the surplus areas to the deficit areas, 
there is a lot to be said about it. I shou d say 
that in the surplus areas, the people who are 
in the he'm of affairs and those who have got 
surplus over and above what they can utilise, 
they do not easily like the foodgrains to be 
moved. Even if it is allowed, it moves, not to 
the satisfaction of the deficit areas, the reason 
being that they seem to own something for 
the dry season, for the period when they 
themse'ves might be put to trouble. And the 
fear is that if they give out all what they have 
got, a surplus area may be reduced to a 
scarcity or deficit area. -Therefore, I think 
that the zonal system has to be abolished.   I 
go not 

mind in saying so. I agree that it will create 
some difficulties. The Government might 
think that I am voicing something against the 
established principle. I know, if the zonal 
system is abolished, there will be difficulties, 
we will be put to a lot of inconvenience and 
there will be criticism also. I expect all these 
things. But we must take certain, bold steps to 
see that this system is abolished. I do not think 
the concerned States will have any objection 
on account of that move. After all, one has to 
eat if one wants to live. He cannot be starving. 

Even in statutory rationing areas, in towns 
and semi-towns, people are given ration cards 
and they go and get the foodgrains. But those 
food-grains are not of a good standard, they 
are of a substandard quality. I do not know 
where they get from. They may be from the 
surplus areas or they may be from the 
imported commodities. But why should we at 
all import such kind of foodgrains? If the 
other countries want to give us grains, let 
them give us foodgrains of a good quality, not 
that quality which they cannot give even to 
their horses or mules. Even such things we 
take. As a matter of fact, when wheat is sup-
plied in our area, it smells so much that after 
we prepare the chappoties we are unable to 
take them. So, I suggest that there is no use 
supplying foodgrains of such a bad quality. I 
do not know where you get these substandard 
foodgrains from. If there is no control, still 
people will somehow manage to get things, 
good things. There should be no objection to 
taking a little quantity of rice or wheat from 
one area to another. Therefore, I would say: 
Have a prioa system. The price must be 
controlled. They must take steps to see that 
buffer-stocks are maintained. Maintaining 
buffer-stocks will involve a lot of 
inconvenience; greater organisation is 
required. Warehousing and other things. 
These things have also to be taken into 
consideration when we build up buffer-sto-
k'3. That is the reason why at one stage we 
wanted to have buffer stocks of the required 
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quantity but we were not able to do that. Even 
if we do have it, it happens to be not a 
satisfactory one at the moment. 

As regards land reform I wish to say only a 
few words. 
3 P.M. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Your time is up, Mr. Swamy. 
There are a large number of speakers and if 
every speaker exceeds the time-limit it will be 
difficult. 

SHRI N. R. M. SWAMY: Then I shall not 
say much excepting one word about rice and 
wheat. Whatever we said ten years back about 
the food production, I am afraid we are at the 
same level today though there had been a 
slight increase in 1962-63 compared to 1951. 
Therefore, if you want to have a buffer stock 
of rice and wheat, try to import things ol good 
quality which can be used by the people and 
not substandard ones. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Mr. Mandal. Five minutes 
only. 

 

"Bihar is facing one of the worst 
droughts in decades. This starving farmer 
of Kausla village in Gaya district is down 
with fever and has 

hung up his plough in the backyard of his 
hut. Ten out of the 160 villagers died 
during the past two months." 

 

"This Bihar farmer, his wife and two 
sons have less to do than their bullocks 
whch are fending for themselves. A han.h 
nature has again hit Kausla, liku numerous 
other Bihar villages. 

Fields which were irrigated by the 
Lilagan irrigation scheme are dry. Children 
are eating the puip from a palm tree trunk. 

In Delaho vil'age a three-month-old boy 
died as his mother could not feed him. The 
mother, who has been living on berries, 
was suffering from fever. 

In Bahera village people are living on salt 
and water. A woman, said she had not had 
a morsel of food for eight days." 
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SHRI LOKANATH MISRA: Mr. Vice-

Chairman, Sir, I am happy many of my 
colleagues in the Congress have become wiser 
after facing a lot of difficulty regarding food 
and after having earned a lot of experience. 
The point is that as far back as 1952, the then 
leader of the Government assured the country 
that the country would become selfsufficient 
that very year. Thereafter we have been listen-
ing to the pious wishes of the successive 
heads of the Government but to no effect, so 
much so that we are now asked to forget about 
self-sufficiency but to deal with the more 
immediate question of drought, food shortage 
famine and all that. Food shortage and 
drought have become so acute now that the 
people cannot afford to remember the 
assurances of the Government or the 
commitments of the Government and the 
Government does not hesitate to take 
advantage rf the acute condition in the 
country. We are told that it is because of the 
vagaries of the monsoon that we have to face 
the drought situation. For reminding the 
Members, I would quote the figures. I hope all 
of them know the figures since we are dealing 
with the food situation in the country. The 
figure is a colossal one. During the last three 
plans we have spent as much as Rs. 2700 
crores on agriculture alone. 

If after three plans the Minister has to take the 
plea that it is because of the vagaries of the 
monsoon that we have drought, what 
difference has the plan made? What has this 
huge amount of Rs. 2700 crores done? Has it 
gone into the drains? If it has not made any 
difference to our country, I would think that 
this money has gone to waste. In countries 
where there are no plans absolutely, nor 
Ministers have to come to the Parliament to 
talk about the plans, they are getting water 
from sources which our Ministers cannot 
think of. A country so small as Israel is 
desalining the sea water and supplying it to 
the country. 

SHRI P. K. KUMARAN: We have plenty 
of water from the rivers, 

SHRI LOKANATH MISRA: They are 
countries which do not have natural 
resources. We have those natural resources. 
We have spent the money but what has been 
the effect? 

SHRI P. K. KUMARAN: The money has 
gone into other hands. 

SHRI LOKANATH MISRA: That is what 
we should find out. Where has the money 
gone? It has gone somewhere. That is 
something for the Government to find out. 
Priority had to be given to agriculture. From 
the very day my Party came into inception, 
we had been saying that, but the leaders of the 
ruling party started laughing at it. Those of 
them who behaved as courtiers, applauded it 
by saying that heavy industry should come 
first and that came first. Where have those 
country gone now? Everybody has to come to 
the line that the Swatantra gave six years 
back. That was the right thing to do, that 
agriculture has to be given priority. Now it is 
too late in the day to say that you are giving 
priority to agriculture. It should have been 
given immediately after independence Unless 
we are self-sufficient in food, how can we 
take care of the industries, how can we take 
charge of the industries if we have to beg 
from other countries, if our Ministers are 
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to go round with a begging bowl to the 
different countries for food, the first item that 
a human being needs? Neither have we been 
able to produce agricultural poducts nor are 
we able to be successful in the heavy indus-
trial sector. We have failed in both. It was a 
wrong approach altogether. I am happy that 
they have become wise even though it is too 
late. 

For the failure in this front there were 
certain remaks by Members of the ruling party 
that some of the Opposition Members had 
asked for the resignation of the Food Minister. 
I am not one of those who are asking for his 
resignation. I censure the entire Government 
for it. The present Food Minister has nothing 
to do with it because his predecessor bluffed 
the entire country that there was plenty of 
buffer stocks. It is very embarrassing for the 
present Food Minister to expose his 
predecessor and he cannot do it. 

SHRI F. K. KUMARAN: Who was it? 

SHRI LOKANATH MISRA: You find out 
from the Lok Sabha 'Who is who' and you 
will know who it was. 

SHRI M. N. GOVINDAN NAIR (Kerala):   
You do not remember him? 

SHRI LOKANATH MISRA: He is in 
the Railway Ministry now, if you 
want to know, bluffing the entire 
-country again about railway acci 
dents. ' 

SHRI M. N. GOVINDAN NAIR: Why are 
you fighting shy to name him? 

SHRI LOKANATH M-TSRA: I do not take 
the name of any Congress Member, not even 
the name of the Congress Party. I call it the 
ruling party. He kept the whole country in a 
state of confusion during his presidency in the 
Food Ministry or his stewardship in that 
Ministry and unfortunatly Mr. Subramaniam 
had to take over. On another occasion, of 
course, I had «sked for the resignation of the 
pre- 

sent Food Minister but I can never ask him to 
resign on this account. It is the entire 
Government that is responsible for the wrong 
policy, not for 2 or 5 or 10 years but for 15 
yi-ars and you cannot make a scapegoat of 
this Minister. If anybody has to be censured, 
the entire Government should go and let them 
all resign as they have failed, (interruptions). 
I am coming to your State also. 

You can appreciate the alertness of the 
Government, My leader, Shri Dahyabhai V. 
Patel, toured Bihar and brought to the notice 
of the Government through a press statement 
that he made in October that there was 
drought in that State. Thereafter some 
attention wag given. He wr ie to the Prime 
Minister, the Food Mrfis-ter and to everybody 
but who is to look after it? Can the Bihar 
Government look after it? You have seen 
from the papers this morning that they are 
quarrelling like cats for seats, there is no 
cohesion. Nobody knows who is going to 
continue or get the tickets. In this 
psychological condition of the Ministry, can 
you exr> 11 any Minister in the State to 
function? This is the state of affairs. I am sur-
prised that Ministers fight like cats and dogs 
for Congress seats in tl it particular State. 
Naturally you can never expect those 
discredited Ministers to take care of 6 crores 
of people in that State. I would beg of the 
Minister of Food here to take direct charge of 
the situation if he really wants to give relief to 
the people. 

Some mention was made here land reforms 
and my party was e drawn into it.   I have 
been sayiny the floor of this House many a   
time that the land reforms have also ere ed a 
lot o'f confusion in the coun When the   very 
idea    of the   Seventeenth      Amendment      
reaches      the masses, that upsets them  It is a 
sense of belonging, sense of possession..   . 

SHRI M. N. GOVINDAN NAIR: Your 
friends or the masses? 

SHRI LOKANATH MISRA: We are 
telling the masses about   the Seven- 
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teenth Amendment. I would like the Congress 
Members also to go to the State from where I 
come and face the masses. I do not know 
about the other States. I challenge the Con-
gressmen to go there, to go to Orissa and 
explain to people about their Seventeenth 
Amendment. Now, Sir, this Seventeenth 
Amendment has created a great amount of 
confusion among them, in the context of the 
land belonging to them. The sense of 
possession must be there with the tiller of the 
soil. If he loses that, he loses his interest in the 
land and, therefore, wherever there has been 
less of production or lack of production, it is 
due to this feeling among the peasants. 

This morning, during the Question Hour, 
Sir, when I asked a question whether our hon. 
Food Minister •knows' the amount of deficit 
that ehould be met during 1967, he said he 
"does" not know about it. We have spent Rs. 
2700 crores during the last three Five-Year 
Plans, and we do not know where we stand; 
even the estimate for a particular year is not 
ready. Some hon. Minister, in the House, of 
course offered the estimate. I do not know if 
that is known to the hon. Minister. I do not 
know his source, but if the source is correct, 
he may kindly pass on the information to the 
hon. Minister so that, while replying, he can 
refer to it, because let it not go to the press, let 
it not go to the country that our Food Minister 
does not know what the deficit would be. 

The Zonal system is also another set-back. 
Within a Zone, of course the ruling party is 
making capital out o'f it. In my State I know 
how much goes to the ruling party through 
permits, through each permit granted to any 
businessman, to any trader, in favour of the 
Calcutta market. 

SHRI SHEEL BHADRA YAJEE: This is 
Rajaji's story. 

SHRI LOKANATH MISRA: I am 
extremely unhappy that there are certain 
Members like Mr. Yajee who 
1304 RS—6. 

do not follow the proceedings in the House, 
who do not understand tha context in which it 
is spoken, and who do not read newspapers, I 
suppose. With that limited knowledge no one 
can interrupt and stop a speaker like me. 
(Interruptions) Never so, and if he dares to do 
it, it would be only flinging dirt at the 
Congress Party again. (Interruptions). 

Sir, I cannot stand a running commentary 
like this. Let him get up and say something. 
What is your ruling, Sir, in such cases? 

THE VICE-CHAIRMAN (SHRI M. p. 
BHARGAVA):   Order, order. 

SHRI LOKANATH MISRA: In my case, 
Sir, the other day you ruled that I was not to 
interrupt a speaker unless I got up and did so. 
Now in the case of Mr. Jayee also. . . . 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Mr. Yajee, please do not 
interrupt like that. 

SHRI LOKANATH MISRA: . . . you must 
give an exact ruling. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Order, order. Mr. Yajee, 
please do not go on with your running 
commentary. 

SHRI LOKANATH MISRA: If he wants 
to comment, let him get up and do it. I will 
retort to it always. He cannot go on all the 
time) with his running commentary.   I am 
against it. 

Then, Sir, this Zonal system has brought in 
a lot of corruption. Of course the ruling party 
is benefiting thereby, out of corruption. I 
know of cases. I have a friend of mine who 
has come to Delhi from Orissa who told me 
that they pay 8 annas per bag for smuggling 
it. He pays it to the Cong-gress here. 
(Interruptions). 

SHRI N. PATRA (Orissa): He is a friend 
of a smuggler then. He seems to be having a 
smuggling friend. 

SHRI LOKANATH MISRA: I know him.   
You are also a friend of mine. 
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Though you are in the ruling party, you are a 
friend of mine also. (Interruptions). 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA):   Order, order. 

SHRI LOKANATH MISRA: I don't hit the 
man. If he, Mr. Patra, is in the ruling party 
and he is responsible for all the evils of the 
country, I don't call him anti-national, I don't 
hit him as anti-social. I still hold him as a 
friend of mine. He is known to me as a friend. 
Naturally, anybody who pays into the pocket 
of the ruling party, or to the District 
Committee, well, he is a greater friend of the 
Congress. I should consider him only as an 
acquaintance. All the same this is done 
because the restrictions are there. 

THE VICE-CHAIRMAN (SHRI M. P. 
BHARGAVA): Mr. 'Lokanath Misra you are 
exceeding your time now. 

SHRI LOKANATH MISRA: Just one 
minute more and I will sit down. If the ruling 
party and the hon. Minister —the hon. 
Minister I would not accuse so much because 
it did not happen during the present Minister's 
regime— are very serious .   .   . 

SHRI P. K. KUMARAN: Even now they 
are. 

SHRI LOKANATH MISRA: . . . about 
giving incentives to the farmer, they should 
do it properly. The plea was taken that it 
would hit hard the consumer. If they can 
subsidise in the case of sugar for the export of 
sugar to the tune of 40 to 50 crores of rupees 
annually, what stands in the way of giving the 
basic item of food in this country at a 
subsidised rate? You can both help the grower 
as well as the consumer if you give a little 
subsidy. You must take that point up. 

Then, Sir, in reply to some question this 
morning, the hon. Minister said that 30,000 
tractors were lying idle for want of spare 
parts. 

SHRI AKBAR ALI KHAN: No, no, he 
said that they had been lying idle and now 
they were being repaired. 

SHRI LOKANATH MISRA: I only said 
that they were lying idle. There is no 
reflection on the present Food Minister. 
Whosoever was the Food Minister—it may be 
a great bluffer; it may be somebody else but—
whosoever was there, well, why attention was 
not paid to it, Sir? How could 30,000 tractors 
in a country like India be lying idle when we 
are starving for food? Who is to be held 
responsible for this? Has there been an 
enquiry? Was the Minister responsible, or 
some subordinate officer? Catch hold of him. 
He must be hanged. When people in lakhs and 
crores are suffering for want of food, who was 
responsible for keeping idle these 30,000 
tractors, which could have produced much 
more in this country? Now in the end I again 
demand that it should not be the resignation of 
the Food Minister. He alone is not responsible. 
The entire Cabinet is responsible and must 
resign. 

 
THE;   VICE-CHAIRMAN    (SHRI 

M. P. BHARGAVA): Mr. Yajee, please stop 
the running commentary. It is too much. 
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SHRI M. N. GOVINDAN NAIR: Mr. 
Vice-Chairman, Sir, we are faced with a very 
serious situation in the country as far as the 
problem of food is concerned. Every time we 
meet, we discuss the food situation here. All 
of us are worried about the food scarcity. But 
this time the situation is much more serious. 
The State of Uttar Pradesh, the State of Bihar 
and the State of Rajasthan and the State of 
Gujarat, all these States are now In the grip of 
a serious drought. The report which the 
Government has submitted has not given the 
full picture. Perhaps they were not able to get 
all the facts. I say this ^because they say only 
over 2,000 villages were affected in 
Rajasthan. But the latest report in the papers 
seem to put it at over 6,000 villages. They say 
that some 6,000 villages are affected. It is also 
seen in the papers that more than three crores 
of people are affected by this drought.   As far 
as the problem 

of solving this difficulty is concerned, we are 
in even greater difficulty. From the reports it 
is seen that the imports which ara usually 
forming a substantial part, we are not sure of 
getting this time. The Americana have not 
decided whether they should give us or not 
give us. That is the latest report. So under 
these "circumstances I do not know how 
many millions of people are going to face 
starvation and how many of them are going to 
die of starvation. That is the situation in 
which we are. 

The way our friends over there are thinking 
just now, this attitude on the part of the ruling 
party that they are doing everything to face 
and" get over this situation, that is what 
actually irritates the people' of our country. 
As far as the problem of food is concerned, it 
is true that this time we are seriously affected 
by drought. But even earlier when we were in 
difficulty as far as this problem is concern-
ed—and we have always been in difficulty 
about food—the attitude and the approach of 
the Government to this problem have been 
always faultry. I am not asking for the 
resignation o'f anybody. But the problem is 
here. Now I will just draw your attention to 
certain facts which will give you an idea 
about the faulty approach. The Minister for 
Irrigation, Dr. K. L. Rao, in his anxiety to 
solve the food problem, especially the food 
problem in Kerala which is a deficit State, 
worked out a scheme asking for Rs. 30 crores 
for irrigation purposes to Kerala. Now when 
the Planning Commission met they were 
unable to give any priority to this. We are in a 
serious mess with regard to this problem of 
food and yet when a Central Minister prepares 
a plan and says that within three years Kerala 
State can be made self-sufficient in food, that 
does not get the attention of the Government. 

Take another case. In Andhra there is a 
project known as the Nagarjuna-sagar project. 
Here sits the hon. Member from that State. If 
the whole project is completed 35 lakhs tit 
acrat will be irrigated.   The first phase will 
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help to irrigate 20 lakhs of acres and the 
production will be to the tune of 3 million 
tonnes. Does it get priority in the Planning 
Commisson? No. For the last so many years 
Members from Andhra have been coming up 
and repeatedly saying that enough foreign 
exchange should be allotted for this but the 
attitude Iff the Government has not been very 
helpful. 

Take another case again in Andhra. I am 
more concerned about Andhra because it is 
that State which feeds us and so we should be 
grateful to Andhra for supplying us rice. We 
want them to produce more. • Now, our 
Minister for Food and Agriculture is very 
much for modernisation of agriculture. He 
wants chemical manure to be utilised by the 
peasants; he wants more fertiliser factories to 
come up but it is strange that in that particular 
State where chemical manure is needed most, 
there is no plant. Madras has one; Bombay 
has one; most of the States have got fertiliser 
plants in the public sector but here in Andhra 
which is one of the most important rice 
producing areas the Government does not feel 
it necessary to have a fertiliser factory. Is it 
just an omission?   No, 

THE MINISTER OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI C. 
SUBRAMANIAM): What about the Vizag 
Fertiliser Factory which is being built there? 

SHRI M. N. GOVINDAN NAIR: Oh, 
there is one? 

SHRI LOKANATH MISRA: They gave 
you Dr. Dharma Teja who did not behave 
well. 

SHRI P. K. KUMARAN: They wanted Dr. 
Dharma Teja to build one but he went away. 

SHRI M. N. GOVINDAN NAIR: I am not 
bothered about Dr. Dharma Teja now. But the 
question is, how the GovernmenF is 
approaching this problem? Are they serious 
when they ask us to change   our food   
habits? 

Even according to his figures last year we 
imported only 7 lakh tonnes of rice. Very 
easily we could have made up by taking 
proper steps. 

Take another problem and that is about 
waste lands. According to a Report submitted 
by some Committee appointed by the 
Government there are 127.4 million acres of 
waste land in this country. What steps havs 
been taken to see; that those waste lands are 
brought under cultivation? 

SHRI CHITTA BASU (West Bengal):   
What is that Report? 

SHRI M. N. GOVINDAN NAIR: Report 
of the Waste Land Survey Committee 
appointed by the Government. 

SHRI P. K. KUMARAN: That is probably 
in the waste paper basket. 

SHRI M. N. GOVINDAN NAIR: Now take 
the example o'f the U.P. They talk so much 
about the amount spent on irrigation there. 
Now I ask them—and I think the Vfce-
Chairman should know better—after spending 
all this money for irrigation in U.P., the 
irrigated area has fallen by nearly 30 per cent; 
how can it happen? How can this anomaly 
happen? Again in U.P. according to this 
Report 3.5 million acres of land have been 
completely ruined by rats, cultivable land, and 
another 5 million acres of land are in the grip 
of acute erosion but what steps have the 
Government taken to prevent this? 

[THE VICE-CHAIRMAK (SHRI AKBAH AU 
KHAN) in the Chair] 

So speaking about modernisation otf 
cultivation and utilisation of fertiliser and all 
that is one thing but tackling the problem 
seriously and trying to make the country, as 
far as possible, self-sufficient is another thing. 

Then he is very keen about chemical 
manure for cultivation. I am not against it; I 
am also in favour of it but I would like   to 
know this.   Wfc 
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have a number of fertiliser factories in the 
country. What are their rated capacities and 
what is their present production? Has it come 
up to even 40 per cent? So instead of trying to 
get more and more factories here and there, 
prior to that, is it not the responsibility of the 
Government to see that the factories already 
existing achieve the rated production? Why is 
this so? In all this you will find an attitude and 
approach which is extremely disappointing. 

Coming to the question of modernisation of 
agriculture, I also agree that without 
modernisation and mechanisation of 
agriculture you will not be able to meet the 
difficult situation in which we are. And here 
this factor has also to be taken into account 
that already 43 per cent of our land is under 
plough. This is a peculiar situation as far as we 
are concerned. So this modernisation of 
agriculture should be planned in such a way 
that it reaches the ordinary peasant, not only in 
the distribution of manure and other things but 
in the matter of mechanisation also. There 
should be some arrangement by which the use 
of tractors should be available to the ordinary 
cultivator. He cannot buy it; there should be 
some system by which he should be able to 
get the use of the tractor for the purpose of 
cultivation; so also in the matter of. utilisation 
of chemical manure. Now this raises another 
problem. If mechanisation of cultivation is to 
take place, then what are we going to do with 
our cows and bulls? 

SHRI C. SUBRAMANIAM: Nobody Is 
there. 

SHRI M. N. GOVINDAN NAIR: There 
religion should not come in the way. I was 
reading a book on mechanisation of 
agriculture in India and was very much 
amused to find that they have pointed out that 
this religious sentiment is going to be the 
biggest handicap in the matter of 
mechanisation of agriculture in this country. 
Because the cows cannot be touched so the 
bull also   has to   be 

revered Now I am born and brought up in a 
Hindu family and my understanding of the 
Hindu religion and Hindu philosophy is that it 
has nothing to do with this cow worship. It is a 
disgrace to us. Because of certain economic 
reasons, centuries ago, people started 
worshipping the cow and somehow it got some 
religious sanctity. But if anybody is to say that 
Hinduism means cow worship, I cannot agree 
with him. Even during the old days, in days of 
famine, you should know that Viswamitra—I 
think my hon. friend there will bear testimony 
to it—ate dog's meat. Mind you, the most 
important thing is to see that the human being 
is preserved, his life is saved. Even 
Viswamitra, who was a Hindu saint, had eaten 
dog's meat. 

SHRI CHITTA BASUf So there was 
famine in those days also. 

SHRI M. N. GOVINDAN NAIR: Yes. 
Again, when Valmiki's Ashram was visited 
by Vasishta, how was he entertained? With 
beef. The number of cows killed was such 
that the students who were studying asked 
Valmiki: "Acharyaji, why are all these cows 
being killed?" The answer was: "Vasishta is 
visiting us. It is to feed him and his retinue." 
That is why I said: Do not link it up with 
Hindu religion. Hindu religion has nothing to 
do with it. Now, if it got religious sanctity, it 
is because our society was rather static and it 
is because of certain traditions. Whatever be 
the reason for its origin, after a long time it 
got some sanctity. That is how it arose. There 
is another aspect also, which may not be very 
relevant. I think the Brahmins have a role. 
With regard to Hindu philosophy, its high 
heritage and thinking, our Food Minister was 
very eloquent the other day. In good old days, 
they were the preserves o'f the Brahmins and 
what was Hindu religion to the ordinary 
people, the non-Brahmins? It was 
worshipping the Brahmin and worshipping 
the cow. It was for them to study the Vedas, 
Sastras, Upanishads, etc. and not for others. 
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DIWAN CHAMAN LALL (Punjab): Are 
you a Brahmin? 

SHRI M. N. GOVINDAN NAIR: I am not 
a Brahmin. Do not fall a victim to his false 
propaganda, in the name of Hindu religion, 
that these people are against his attitude to-
wards the cow. Here we are faced with a 
peculiar situation. 

SHRI CHITTA BASU: The Brahmins are 
the culprits. 

SHRI M. N. GOVINDAN NAIR: 
Excepting the caste Hindus, people in, this 
country, whether .they be Muslims, Christians 
or Scheduled Castes, eat beef. Those people 
who do not want to eat beef need not eat beef. 
When you are in a scarcity condition, when 
millions of people are going to be affected, if 
there is something to eat and they have no 
objection to eating beef, why should you 
stand in their way? So, this agitation, this 
Satyagrahas by Jagat-gurus, who have been 
misleading this country all these years, should 
not be allowed to gain ground. The Gov-
ernment have to take a rational stand in the 
matter. I think, as far as the question of 
dealing with cows is concerned, people who 
are not for beef, should not eat it. Nobody 
should force them. When there is no food 
available in this country, people who want to 
eat beef should be permitted. 

SHRI C. SUBRAMANIAM: We should 
thank God that your friends are not here, Jan 
Sangh friends are not here. 

SHRI M. N. GOVINDAN NAIR: At least 
Jan Sangh friends are already here in this 
country. (Time bell rings). Now, you say that 
we are laced with this problem of drought, but 
from the details you have supplied, look at the 
standard of our diet We are all vegetarians. Do 
you know how much vegetables we consume? 

SHRI CHTSTA BASU: You are not  
vegetarian, 

SHRI M. N. GOVINDAN NAIR: I am 
both a vegetarian and a non-vegetarian. 

SHRI C. SUBRAMANIAM: You eat 
vegetables also? 

SHRI M. N. GOVINDAN NAIR: Now, in 
France, which is a non-vegetarian country, 
they eat 98.4 kilograms of vegetables, while 
we, the so-called vegetarians in India, eat 2.8 
kilogram* of vegetables a year on an average. 
Not only vegetables, in the case ol fish we eat 
one kilogram. These are all figures supplied 
by you. Compare it with Pakistan. Even 
Pakistani people eat 18.5 kilograms of vege-
tables a year. We eat only this much. So, we 
are just pretending that we are vegetarians. 
We are not even vegetarians. We fill our 
stomach with cereals .   .   . 

SHRI CHITTA BASU: With air. 

SHRI M. N. GOVINDAN NAIR: Here on 
the question of food, you have to take a 
rational stand and what about meat? Here it is 
1.4 kilogram. Do you know the figure in 
France? Apart from 98.4 kilograms of 
vegetables, they are eating 74.5 kilograms of 
meat, while our is only 1.4 kilograms. 
Because of our poverty, because of the non-
availability ol foodstuffs, we are one of the 
poorest in the category of diet. So, my point is 
that on this question, we have to take a 
rational attitude and we should see that 
Government gives top priority to schemes 
which would make our country self-sufficient 
in the matter of food. Instead of trying to 
profess self-sufficiency, when it comes to a 
question of allotting funds and taking up large 
programmes, we should not forget it. A 
serious situation is going to face us and it 
looms large on the horizon and I hope that the 
Government would see that something is done 
immediately. 
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SHRI   G.   P.     SOMASUNDARAM 
(Madras): Mr.   Vice-Chairman, India is a very 
big country.   It has got 14 or 15 States.   We 
have got a population of 40 crores and    
above.   Now, there is drought everywhere 
throughout the country, except in some States. 
The drought iit very serious.   We have to feed 
40 crores of people. In such a big country, it is    
but   natural that famine takes lplace in one 
corner  and there is devastation   by   cyclone   
in another part.   So, in order to tackle this 
problem, to feed the people,   we must see as 
to what are the measures to be adopted to 
grow more food. To produce moru foodgrains,   
we   have to get water, we must have irrigation 
facilities.   Sometimes we   get   good rains.   
There are two monsoons,   the aouth-west 
monsoon and the northeast monsoon.   They 
bring good rain in seasons.    Hut on    account 
of the failure of thetie monsoons the drought 
Is happening in   several   States.   In order to 
taclrle this problem, wu must divert all the 
rivers from one poi?* to another, from the 
Ganges to   the 

Cauvery. If we do that, we can get a lot of 
water and the lands can be irrigated. We have 
also got sub-soil water. We can get water 
from the sub-soil and we can have irrigation 
by the sub-soil water system by boring tube-
wells and other things. Wherever there is no 
rain we can adopt that system. Anyhow, to 
grow more food we want adequate water. We 
must produce more. For that we must try to 
give all facilities to the farmer, including 
water. Moreover, we have got a lot of waste-
lands. Those waste-lands must be assigned to 
the landless people. That is my humble 
suggestion. 

Moreover, the zonal system should be 
abolished. We must ensure free movement of 
the produce from one place to another. There 
must be free movement.    That must be done. 

About procurement, the money paid to the 
farmer, the cultivator, is only Rs. 32 per 80 
kilos. Rut on the other hand, the farmer 
purchases ground-nut cake for manure at 
about Rs. 42 per 75 kilos. There is a vast 
difference. He has to pay Rs. 30 for one bag 
and he has to produce ground-nut cake, not 
only for manuring but also for feeding the 
cattle. For that he has to pay Rs. 40 or Rs. 42. 
There is a great defect there. That must be 
rectified. The farmer gets a low price but he 
has to purchase the other commodities at a 
higher price. That must come to a normal 
state. 

The last thing that I want to state is that a 
lot of sugar-cane is produced in our part but 
the producer of the sugar-cane has to go and 
wait in the queue for a pound of sugar. Even 
though he is producing sugar-cane, he has to 
wait in the street for a pound of sugar. He is 
the producer and he gives the whole lot to the 
mill and he does not get anything for his 
family's utilisation. So, I request the hon. 
Food Minister to provide sugar for the 
producers in the mill itself, sufficient enough 
for their families. 

With these words, I sit down. 
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DR. D. R. GADGIL  (Nominated): Mr. Vice-
Chairman, I intervene    in the debate to draw 
attention to some points on which, it    appears 
to me, sufficient stress has not been laid. I do 
not refer to the     debate in  the House but I 
refer particularly to the reports   that  have   
been      appearing recently about the Chief    
Ministers' Conference  and the subsequent 
proceedings.    It  appears  to     me     that 
though  procurement has been  given fair 
attention the problem of distribution does not 
appear to have been fully  considered.    In my  
opinion in the present  conditions  of    not  
only chronic     general     shortage     in  the 
country but the possibility of a bad season 
upsetting  calculations  in any State however     
well-placed it  may appear to be, the 
distributive system must have  as much  of the 
Government's attention as    the system    of 
procurement.    Unfortunately, the fair price  
shops    system  that  has    been built up since 
1960    was a    system devised  very largely  
for the  distribution  of  imported     
foodstuffs,   and therefore it     was     entirely    
urban-oriented.   It was considered by    the 
earlier Food Minister that     all that this  
country     required  was  a  sufficient import 
distributed through fair price shops to the 
urban population, and within the rural areas a 
balance could easily be    maintained.     Since 
1963 we have learnt that that    analysis has 
not been correct and that therefore   a  
country-wide   system  of procurement     and     
distribution     is necessary.   But even today 
the rural distribution system is weak in most 
parts.   For example, Sir, the sort   of 
experience that Orissa had last year was 
directly related to the lack of a proper 
distribution system.    While a district like 
Kalahandi did not have enough supplies, the 
State as a whole did not lack supplies.    In    
Cuttack and Puri there were enough supplies 
of rice.    It is    not    a    question of merely  
moving them properly; it is a problem of 
getting a proper registration of the vulnerable 
classes   and getting points of issue suitably 
placed throughout the    country so that they 
obtain ready supplies.   And one 

of the main reasons why when a crisis comes 
on in a State it asks for a lot more than it 
should, is because it has not a distributive 
system on the ground. If it has a distributive 
system on the ground which gives minimum 
quantities that would inspire sufficient 
confidence, panic would not be created. 

Sir, we have always to be aware in this 
country of the lessons of the Bengal Famine 
where even with  10 per  cent,    overall     
shortage millions died because of a trek    from 
rural areas to the     cities.    They thought that 
it was only in the    cities that work and food 
were available.    Unless you make work and 
food available in the rural areas to a sufficient 
extent,  the famine or even scarcity conditions 
are going to place a great strain on our 
economy.   So a proper distribution of food 
connected with a proper works programme     
or other employment programme,  whether  it 
is a part of your development plan or an ad hoc 
relief    programme,    is really the prime need    
today.    And it is not only that this is the prime 
need in a particular situation,    in a distressed  
State or in  a     particular year, but we have to 
live with this situation for some     years     so 
that whether the  States  are     surplus or deficit   
they  must   learn     to   create a  skeleton 
frame  of a     distributive system, urban and 
rural, and a skeleton of storage system so that 
we are able  to   meet   the     emergency   any 
time    and not get caught as we got caught in 
Orissa last year.   We seem to be caught in 
Bihar this year which entirely  is  a  failure  of     
our     own policy.   I mean, to get caught at the 
end  of fifteen  years  of planning in this 
manner is nothing but a failure of policy,  a  
failure  of     forethought on our own part. 

The other point that I would like to make 
is regarding the concept of a National Food 
Budget. I was very glad to read in the papers 
that the Chief Ministers' body as a whole has 
accepted this concept.    But    I want 
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to underline this that the concept of a National 
Food Budget is going to be an operative 
concept influencing our policies only if 
progressively National Food Budget making 
is backed by a series of objectives, statistics 
and studies. A National Food Budget that is 
made ad hoc, that is made by the Union 
Ministry and in regard to which there appears 
to be continually a difference of opinion 
between what the States say and what the 
Union Ministry says or what the Agricultural 
Ministry says or some other Ministry says, is 
not going to be a firmly placed document nor 
is it going to command the confidence of the 
Ministers and the Governments' support. 

' Therefore, once the concept of the 
preparation of a National Food Budget 
annually as a long-term programme is 
accepted, the Government should move on to 
plan a series of proper studies and collection 
of statistics. I do not know, Sir, whether you 
will be surprised to know, but it remains a 
fact that, today, in this crucial field of food 
production and distribution, the lack of statis-
tics is amazing. Even such a thing as a break-
up of rural and urban fair-price shops is not 
readily available for every State. The other 
more important statistics like the statistics of 
retail prices are not available. Retail prices in 
months like those in the monsoon are some of 
the best indicators; of the situation, the food 
situation, locally speaking. They are the best 
indicators of diverse conditions of supply. 
Now we have no regular collection of readily 
available food supply statistics in various dis-
tricts, and unfortunately wherever there is 
some kind of distribution system, the prices at 
which Government shops or fair price shops 
distribute the food are taken as the base for 
statistics. The crucial indicator statistics are 
the so-called open market statistics. Then the 
extent of the issue through fair price shops, 
the extent of consumption per registered card, 
so to say, in     varying 

areas—it is these statistics that are going to 
tell us a great deal in the future about the 
reaction of people-to various situations. They 
are going to indicate in the future to us 
whether the situation is easy or not easy, what 
people expect in the months just before the 
monsoon and so on and so forth. 

Further, Sir, even after so many years of 
distribution by the Centre of surplus and of 
imports there has not been enough of 
rationalisation, of the placing of storage 
points and^ of movements. 

Now, I do not want to blame anybody, Sir, 
because nobody here really can be blamed 
except in a large sense the Government which 
in all matters has followed an ad hoc-policy. 
The real blameworthy aspect of the whole 
situation is that for the last 15 years we reacted 
merely to developing situations so that every 
year a situation arises and we re-act 
accordingly and even where some things have 
been done, they hav«. not been done with a 
view to building up a long-range system. 
There should be—I hope there is—full 
realisation of this on the part of the State 
Governments, on the part of the Union 
Government and what is more important, on 
the part of the people of the country. What has 
distressed me, listening to the debate in the 
Rajya Sabha, this particular debate, is that this 
part of education of our legislators is still 
lagging behind a good deal. Both the gravity 
and the real nature of this problem, to my 
mind, is not fully understood and that fills me 
with great apprehension. Therefore the recent 
report in the press about the Chief Ministers' 
Conference was of the heartiest kind, that even 
the Chief Ministers reacted very much better 
this time to the present Food Minister than 
they have been used to react to him. 
previously. 

With this better reaction, is it too much to 
hope that henceforth thes«.. 
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plans will be long-term plans? In this matter 
of storage and movement, there are a number 
of levels at which you have to act. There is 
one obvious level of storage at the purchase 
points, there is the ultimate level of storage at 
the consumer points but there is also an 
intermediate level of storage at strategic 
points, so that you can move to the 
consumption points the stores from the 
strategic points, that is, you can deploy them 
in any direction you want; this puts you in a 
position to rationalise and economise on 
distribution. To the extent that I have 
knowledge of these, this sort of thing has not 
been done. As a member of the Board of the 
Food Corporation I had some occasion to look 
into the various storage building programmes 
of the various authorities. These are not 
sufficiently coordinated. Even such a problem 
which is one of the critical problems as 
distribution in Kerala, for example, has not 
been as fully studied and looked into as it 
should be. My main contention is that based 
on long-term planning and based on getting 
full information, I say statistics regarding 
production, procurement and distribution and 
getting investigations and studies made by 
expert authorities within or outside the 
Government and publishing their results you 
should build up a climate of opinion in the 
country that these are objective facts. Today 
what happens is, unfortunately, that 
Government is not enough interested in 
educating the public. It may be that this is 
because of there not being a consistent policy. 
If there is no consistent Government policy, 
you cannot educate public opinion in any 
direction but I hope that the present Food 
Minister, with his consistent policy, will take 
up this other step, this very important work of 
getting statistics prepared and studied and 
continuously published so that public opinion 
gets educated, so that when a Chief Minister 
or anybody makes a claim that this Is so or 
this is not so, there will be sufficient data 
available against which 

prima facie that claim can be examined. This 
is- extremely necessary and this is the 
direction in which I hope the National Food 
Budget-making will proceed. It is not enough 
to get the idea accepted. It is necessary that we 
move in this direction so that we remove the 
whole of this food question from having the 
aspect of a political wrangle that it seems to 
have acquired or being considered in an 
emotional atmosphere or as of a surplus or 
deficit State, or to a plane where some rational 
thinking would be possible. I do not want to 
take much more of your time. I would merely 
end on one other point which refers to long-
term programmes. Our Minister is well known 
to be enthusiastic. He is active. He is decisive. 
He is backed by a Secretary who is also 
equally active and enthusiastic but in these 
matters of food programmes, may I suggest 
that hastening slowly may in the long run 
prove to be the quickest way of getting there. 
What I refer to is the way in which very large 
programmes are made, very large promises 
made, very large expectations raised, 
considerable resources of personnel and 
finance deployed. Certainly to a very large 
extent, this is a natural manner in which to 
react to an emergency—I do not say  it is 
unnatural—but to my mind after 15 years of 
planning, if we still are having rabi and kharif 
campaigns, there is something wrong with our 
planning. We should be thinking in terms of 
long-term programmes, three year or five year 
or ten year programmes and not be living from 
season to season. This has a very disturbing 
influence on all administrations. On the State 
administration its impact is ver peculiar. The 
State administrations; are so to say, always in 
readiness to receive something new and 
because' they are in readiness to receive 
something new, they do not do the' old thing 
properly or fully or conscientiously. This 
readiness ten receive something new or 
putting, them in that frame of mind is wrong. 
It is wrong from the point of view of' 

\ 
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[Dr. D. R. Gadgil.] the  general public  and 
the farmers in particular. 

I have nothing against the new hybrid 
varieties programme but I have a great deal 
critical to say about the manner in which it 
has been handled. The advertisement at the 
high level, the high-pressure advertisement 
ought to be taken out of especially these very 
crucial policies which are to deal with very 
large numbers and to deal with the farming 
community. Because, for instance, in the 
State of Maharashtra this year our very very 
enthusiastic Agriculture Secretary went over 
to the Reserve Bank and asked for a credit 
limit of Rs. 52 crores. The Reserve Bank out 
of its wisdom cut the credit down to Rs. 36 
crores. 

SHRI C. SUBRAMAN1AM: Seventeen? 

DR. D. R. GADGIL: The whole 
cooperative banking system was ready to 
handle this. I am afraid we have not handled 
even Rs. 1 crore in the kharif. This sort of 
thing does not leave a good taste among the 
workers. So as I said, I have nothing to say 
against the basic programmes. The basic 
programmes, I am sure, are fairly well-
oriented and sound in their ultimate strategy. I 
have to say something however against this 
rather high pressure working. A little going 
more slowly in the initial stages, firmly estab-
lishing your policy and demonstrating in the 
crucial areas, will be good. In this if you take 
a little more time,  a year or two more, that 
will, I am sure, prove as not ultimately wasted 
and if in this manner you work your 
programmes, it will be fruitful, it will inspire 
more confidence in the people and you will 
find that the administrative machinery is less 
disturbed and acts more smoothly. 

I am thankful to you for giving me BO 
much time. 

SHRI C. SUBRAMANIAM: Mr. Vice-
Chairman, I am particularly grateful to the 
various hon. Members who have participated 
in this debate and have thrown out very many 
constructive suggestions. I will be failing in 
my duty if I do not make particular mention of 
the last speech made by Prof. Gadgil. If there 
had been a few more speeches like this, I am 
sure I would hava been benefited personally 
much more than a number of speeches which 
have been made here, not for the purpose of 
pin-pointing the food problem or the 
agricultural production programmes but for 
the purpose of making political points here 
particularly on the eve of the elections. Sir, 
since we began this debate there has been 
some good news to the effect that the Rain 
Gods have not been so cruel after all. We 
were all apprehensive that apart from the 
kharif production being affected in a great 
way, the prospect of the rabi crop also would 
continue to be bleak. Fortunately, there was a 
break in the dry spell and that has given us 
adequate rains in many parts of the drought-
affected States also. Maharashtra had a good 
spell. Madhya Pradesh had a good spell 
Eastern U.P. had a good soaking. Bihar also 
had widespread rains. Just now there is 
another depression which is moving 
northwards, and while it may cross the coast 
between Andhra and Orissa, and perhaps may 
cause some havoc also, on the whole it would 
have its beneficial effect also in this that not 
only the already well served areas of the 
southern States, but also the Orissa coastal 
area will have very good showers, and interior 
Orissa is also likely to have some more 
showers, and eastern Madhya Pradesh will 
probably be covered, and more than anything 
else there might be1 another spell of rain in 
Bihar, particularly southern Bihar. Therefore, 
Sir, on the whole the picture is not as bleak as 
it looked. But still the problem remains, 
because all this rain would only benefit the 
rabi crop programme  and,     therefore,   if the 
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winter rains prove to be normal in the coming 
months, in December, January and February, 
then we may get the normal, and even more 
than the normal produce, according to me, in 
the months of April and May. But the 
intervening period will continue to be 
difficult, and therefore it is the tackling of the 
problem during this period of four to five 
months of intense scarcity that is going to b& 
a challenge before us, and this also happens 
to be the pre-election period when perhaps 
there will be temptations to take political 
advantage of the situation and they might 
think that creating difficulties for the 
Government would be the best election 
tactics. But I want to warn the political 
parties that it would be at the cost of millions 
of people, and that is why I am anxious—I 
am glad Professor Gadgil mentioned this 
point—that particularly the people's 
representatives and the political parties, who 
profess to function for the benefit of the 
people, should understand the full 
implications of the situation existing in the 
country today. 

Sir, in that connection, since the debate 
began, there has been a meeting of the Chief 
Ministers also, to which a reference was made 
by Professor Gadgil, and I want to place 
before this House a gist of what took place 
there. There has been quite a fvank discussion 
and a realiscic appraisal of the situation in the 
country, and if there has been a better 
response during this meeting, I may tell 
Professor Gadgil that it is mainly because of 
the realisation of the situation which is 
developing within the country, and as 
responsible persons, naturally the Chief 
Ministers will have to be concerned with that 
situation, and that is why the shock of this 
situation has brought about a certain sense of 
realism into us. To the extent it goes, it is 
good. But still, while at the conference table, 
there could be a sense of realism, it has to be 
carried through, and the implementation of 
the various programmes a^o 
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will have to be in a realistic manner, and that 
is where we have to take note of this fact, how 
best to evolve a system in which there would 
be an equitable transfer of foodgrains from 
one State to another, so much so that the 
availability in the drought-affected areas 
improved and, naturally, in a situation of this 
sort, a situation created by two successive 
droughts, the entire needs of the drought-
affected States cannot possibly be met by 
transfer of foodgrains from the surplus States 
to the deficit States. There has got co be a 
certain import programme also to supplement 
the internal availability and this import 
programme, as the House is aware, is still a 
little bit uncertain, and particularly this makes 
things difficult to plan in a proper way. If we 
come to know that there is no possibility of 
any import, then of course we take measures 
on that basis, but if that goes on on the basis 
that it is likely to fructify this week or next 
week, or the week after and it goes on for 
months to come, then planning also becomes 
difficult because, when there are expectations, 
naturally, particularly the deficit States would 
expect. "When these expectations are there, 
why should we not get a little more of 
foodgrains?" That is why it has not been 
possible to give firm indications, and because 
firm indications have not been given, 
naturally, every State Government thinks it 
should get a little more than what has been 
told that they would be able to get. That is 
why what is important now, apart from the 
National Food Budget which we want to have 
as a regular long-term policy, is that we should 
have some sort o'f food budget and food 
policy for these critical five to six months. I do 
"agree that there is a certain amount of ad-
hocism involved in a situation of this sort. 
When droughts after dro ughts affect the 
country, naturally n certain amount of ad-
hocism creeps, because these are all 
unexpected situations, because, this year, all 
along we had been exjiecting that the 
condition was likely to be normal. Therefore, 
when the situation is upset, and a new 
development of a more critica!     year 
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naturally the decisions also could not be as 
long-based as one would like them to be. 
But still this will have to be faced and this 
will have to be met, and this is the attempt 
we are making today. 

Then  in that  context it is necessary—what  
was  pointed  out  by  the Professor—a 
distributive system which will ensure an  
equitable distribution to   the   affected  
people  is   necessary, particularly  in the 
present    context, and if you look into the 
States which suffer most even when there is 
a little bit  of  drought,  you  will And     that, 
wherever there has been no discipline, 
wherever there has been no control, wherever 
there has been no distributive system, 
wherever there has been no procurement    
system, it is    those States  which   suffer  
most,   and   then they find themselves 
completely at sea as  to  how  to  manage  the  
situation. That is why I  find that from Bihar 
this cry is coming, "Give us four lakh tonnes 
per mensem."    And on    what basis?  
Because five million  tonnes is the shortfall 
there, therefore divide it by twelve; it    gives 
you, four    lakh tonnes roughly per mensem.    
Now if there were the normal conditions pre-
vailing,  I  would  have  managed  this 
quantity and now, unless, I have   the normal 
quantity available, I won't be able  to  
manage  the  situation.    But, unfortunately, 
these quantities are not available.   Now it is 
not merely four lakh tonnes to Bihar; my 
sister from Gujarat said she should get one 
lakh tonnes per mensem for Gujarat.   And 
U.P. friends were claiming that there should 
be at least two of three lakh tonnes supplied 
to U.P.   Of course all this is reasonable 
when you look at the population involved 
and the scarcity    there,      but    we    should    
also realise   wherefrom  do  we   get   these 
quantities of foodgrains.   That is why, 
wherever   there    is   no    distributive 
system, wherever there is no distributive 
machinery  which  can   distribute to  
everybody  with   confidence,   "Yes, this 
much  everybody    will  be    getting"—as 
we have done in Kerala— If such machinery 
is     not    available then, naturally, you 
exaggerate your needs and put forth a 
demand which 

looks almost fantastic for a Food Minister who 
has to deal with not only Bihar but has to deal 
with the whole country with the foodgrains 
available with him. Therefore this will have to 
be understood, particularly by the re-
presentatives coming from those States, that 
they have to adjust the machinery 
accordingly, that they have to see that the 
distribution machinery is built up at least, 
taking advantage of the present situation. 

I have already narrated before the House 
the various steps we have taken. The only 
thing that I would again like to emphasise is 
that because of the recent rains our rabi 
programme is looking a little more optimistic, 
a little more rosy. To that extent the con-
fidence of the people, the morale of the people 
is also kept up. In any event it solves 
immediately the problem of fodder and it 
solves the problem oi drinking water. All 
these things, to some extent are solved and 
therefore it has given us confidence. At the 
same time it has relieved the situation also to a 
great extent. But still if you believe that 
because of these things the enormity of the 
problem is in any way lessened during the 
next four to five months, you will be under an 
illusion. Therefore, these factors will have to 
be taken into consideration. I hope and trust 
that this challenge during these four or five 
months will be squarely met by our people, by 
the representatives of the people, by the 
administrations at the States and at the Centre. 
All these people will have to get involved in 
this thing. Otherwise we may find that .we are 
not equal to the situation. That is why I have 
been laying emphasis O' this matter. 

DIWAN CHAMAN LALL: Buffer stocks 
have to be there. 

SHRI C. SUBRAMANIAM: I will come to 
thai:. Therefore, as I said, I have been 
emphasising particularly ir the present 
context, that unless our administrative 
machinery is adequate to meet this task, 
whatever other facilities might be available, 
we may not be able to utilise those facilities 
to    the    maximum    extent    possible. 
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I hope and trust that this will be kept m 
mind for the purpose of seeing that we get 
over this situation as best as possible. 

Naturally when we discuss the food 
situation, particularly   when the Food 
Minister comes before the House repeatedly 
and says we are in a crisis, we are likely to 
be critical.   It is but natural and therefore I 
am not finding fault with anybody for being 
critical with regard to the agricultural policy 
which we have pursued during     the last 
fifteen years.   Naturally the question is put 
that there has been planning and three Plans 
have been completed, and in spite of that 
when   the Food Minister stands up every 
year and says we are facing a very difficult 
situation, then naturally the people are 
impatient.   People are irritated.   I can very 
well understand that.    Still     I would 
appeal to hon.     Members and say that 
because of the critical situation with which 
we are     confronted, particularly during the 
last two years, we should not get our vision 
obscured with regard to the various steps   
we are having, whether we are taking   the 
proper steps, whether we are proceeding in 
the right direction or not.   That is what I  am 
afraid of,  because we seem  to  think     that  
everything     is wrong, that    everything is    
going in the  wrong   direction,   and   
therefore, people seem to think that now    
we should  start  completely   a   new   and 
perhaps strike into new directions and that 
way alone, perhaps we may be able to get 
over this problem.   I want to say this that 
while it is true that we have been facing 
these difficulties, our achievements are 
something about which we need    not be 
ashamed.    I shall put it only at that level.   I 
immediately do  agree that it is not adequate,  
particularly in the context  of what  Mr.   
Govindan  Nair  mentioned. I  really think 
that he made  a very constructive   speech.    
For   a    speech coming from a Communist 
Member I found   it   very  constructive   and  
foir once I was pleased to hear that speech. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): You should ap-
preciate Mr. Govindan Nair. 

SHRI C. SUBRAMANIAM: From the 
usual negativism, when there is a fresh breeze 
blowing from that quarter. I am particularly 
pleased. He pointed out a very relevant fact. 
You are talking of self-sufficiency. In what 
direction are you going to be self-sufficient? 
Are you going to be self-sufficient with 
respect to cereals and then say you are self-
sufficient in food? I am in complete agreement 
with him that even when we produce within 
this country all the cereals it requires, to the 
tune of 120 million tonnes by the end of the 
Fourth Plan, though it may be self-sufficiency 
in foodgrains, it will not be food self-
sufficiency. Food self-sufficiency brings in 
something more than that. He pointed out with 
regard to the consumption of vegetables, with 
regard to the consumption of fish, the 
consumption of meat and milk and various 
other protective foods which are necessary to 
make a balanced diet. Therefore, while are 
really concerned, and terribly concerned, with 
the present situation, our strategy will have to 
take into account the fact that we have to 
produce within our country all these things 
which would go to provide a balanced diet to 
our people. 

In that connection we have also to keep in 
mind that in a country of this size if we look 
into the history of monsoons, we find that 
only once in five years or six years do we get 
a good year. All the other years may be 
normal and some three of those years are 
always a little below the normal. And once in 
a way we get a difficult situation and a very 
acute drought condition comes into the 
picture. Therefore, the strategy should be such 
that it takes note of the vagaries of the 
weather also. I should not come every time 
and state the weather has played false and say 
there is no alternative but to starve. That will 
not be a strategy which the people will accept. 

There is the other factor also. We blame the 
population increase. It has increased and in 
any event you are not going to stop this 
increase of population in any significant 
degree within ten years.   All the methods of 
various 
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[Shri C. Subramaniam,] kinds that you are 
going to adopt for population control will 
perhaps bear fruit only some ten years hence. 
Even if you are very optimistic, it will be 
another five years before they are effective. 
Therefore, the mouths which you have got to 
feed within the next twenty years have 
already been born or will be born very soon. 
Therefore, you have to plan on the basis that 
you have to feed a population of this size. 
From that point of view I would like the 
House to consider the stretegy which we have 
adopted. 

We have got 330 million acres or a little 
more, under cultivation. With this 33"0 
million acres we are struggling to reach a 
level of production of 90 million tonnes and 
with our ambitious programmes as they are 
called, we hope to produce 120 million tonnes 
before the end of the Fourth Plan. Leaving 
alone the areas which are rain-fed—there are 
areas which are rain-fed and which produce 
cereals— even the irrigated areas account for 
some 80 million or 90 million acres. And so 
we have our irrigation programmes and we 
should have our minor and major irrigation 
schemes and also schemes for energising 
wells. All these things we have to extend, I 
have no doubt. And they will be extended to 
the extent that we can extend them. Apart 
from that there is this question: are we 
utilising the natural resources which are 
available to us, by way of irrigation, by way 
of cultivable lands, and so on? Are we 
utilising to the maximum extent possible the 
things that we have? I respectfully submit that 
taking into account the technology available 
in the world, we are perhaps not utilising the 
available resources to the best advantage. We 
are still in the eighteenth or seventeenth 
century methods of cultivation. 

5 P.M. 
Therefore as long as we continue to adopt 

the same methods and we want to improve 
production in a big way we are not going to 
do it and that is why the new strategy 
becomes absolutely Important and the new 
strategy    also 

snould not be on the basis o'f a five per 
cent increase or ten per cent increase 
in productivity. Then that would 
mean that we will have to utilise all 
these 330 million acres for this very 
purpose of producing the cereals and 
other things which we are producing. 
If we want to have more vegetables— 
as was pointed out we are taking 
28 kgs. as against 70 and 80 kgs. in 
other countries and in the matter oi 
meat also we are still struggling with 
a unitary figure;—unless our lands are 
capable of being utilised to produce not 
only the cereals but also the vegetables 
that are required and also to sustain 
the animals for the purpose of produc 
ing milk, for the purpose of meat and 
other things, certainly we are not 
going to solve the food problem even 
though at some time we may solve the 
foodgrains problem, the cereals pro 
blem. That is why our strategy has 
got to be in such a way that our pro 
ductivity increases not by five per cent 
or ten per cent but it doubles • itself 
or it trebles itself. The land utilisa 
tion should be planned in such a 
way that it will provide not only the 
cereals required for human consump 
tion but it will also provide the various 
other things like fodder etc. and also 
release areas for the purpose of vege 
table production for orchards and 
even for forests. Somebody I think 
in this debate mentioned that forests 
have been cut down in order to have 
more extensive areas for cutivation be 
cause that is the only way we knew 
for the purpose of producing a little 
more. We have cut down our forest: 
with   disastrous   results. Therefore 
there will have to be more and more 
forests. There was one foreign expert 
recently here; he is the Head of the 
Forest Division in the F.A.O. 
said he was flying from Nepal to Delhi 
and     he     said he was     not 
able to find all along U.P. along 
which he was flying any forest or 
even a row or trees on 'be basis of 
which one could say there has been 
a good plantation of trees. He \va 
surprised at this because ve find in 
other developed  countries forests 
even within cities;     forests     everywhere,   
roundabout  the villages.  And 
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ihat is absolutely necessary to sustain   
Human beings in a healthy way, leave alone 
the other idea that they   alone attract  clouds  
and therefore  you get more rains.   Therefore 
if we have to plan our land utilisation in a 
proper way our strategy has got to be such 
that we get as much out of the existing  land   
as  possible.   That   is    why instead of the 
present miserable half a ton or three quarters 
of a ton which we get from even irrigated 
lands we have to move to a position where 
we will be able to get at least two tonnes per  
irrigated  acre.   I  won'.,  tall a land irrigated 
land unless it is able to produce at least two 
tonne5     per year per acre.   As a matter of 
tact it could even go up t0 3 tonnes or     A 
tonnes but let us not be too     ambitious  
about  it.   That    alone      would produce 
enough for feeding the millions of people of 
our country      and would   also  release land      
for  other purposes and this is what    we      
are attempting  today  and  that  can      he 
done      only by      introducing      new 
varieties.   And I  am glad that  there was 
general acceptance of this    programme of 
introducing new varieties but there also I 
would like     to emphasise this  aspect that  
when      you take up any new programme it 
will give  rise  to  new  problems.    If  you 
want to do anything    new     without giving 
.rise to new problems then you cannot 
attempt anything new. That is why I was 
rather pained when    hon. Members got up 
and said, 'we     had the Taichung'     Native I 
but it    has given rise to so many problems'.   
But today if hon. Members will look    at the 
picture where they  were      used and see 
how these new varieties have behaved in the 
context of the drought they will find that they     
have given the highest produce;     in spite of 
the drought  they      have  produced    two 
times the normal production whereas the   
traditional  varieties  have     been completely 
spoilt, but  still  it  should not be taken for 
granted that you can go forward without any 
further preparation whatsoever.     I fully 
appreciate the caution given    by the Pro-
fessor that in these things   you have got to     
be cautious, you     have     io 

assess which are the new problems, which are 
likely to arise and prepare to meet those 
problems. Then alor.a it will become a 
success. 

But one thing which is most heartening to me is 
the response from the farmers in a situation of      
this sort. People were  telling  me,   particularly 
foreign experts, on the    basis of the experience  
they had  gained  in their own countries, that it 
will take      at lean one generation t0 educate     
the farmer fully  and make him  responsive to 
new technology but, Sir.      I want to say this.   
Maybe because o'f the shock of this drought, 
maybe also because of the prospect of facing 
hunger and famine—these     may     have 
shocked us and though sometimes the shock 
may be paralysing but here it has really 
activised them—our farmers have got activised 
and I find that in the last three to four years      
the response from the farmers to the new 
technology   and   new   practices      has been      
something which      is     really heartening.   
And this has caused surprise  to many of those  
expert^  who thought that  it was  going to take 
a generation or two before      the large mass of 
the farmers take to technology and new 
practices.   Even today take the case of Bihar; 
<ake the case of Eastern U.P. where there has 
been wide spread drought. In spite ot' this 
drought, in spite of this misery,     in spite off 
these difficulties, in spite   of all  privation  and      
starvation     they have had to face they      have    
been most active to produce  a little more 
whatever might be the methods to be used for 
that purpose. As  the Prime Minister was 
saying, she found    the peasant, women   and   
childTen   carrying pots off water to irrigate the 
existing crops so that something could be got 
out of it.    Today I was told   by my   Secretary  
that  yesterday    when he was returning by 
plane from Bihar he found  averywhere because 
of the rains the farmers were out ploughing the  
land.    This  is  a  heartening picture.   As  I 
said  their  response    not only to the situation 
but also to the new technology has been very 
heait- 
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what  is   important is, this will have to be     
pushed forward and naturally that can be 
pushed forward provided we have all the 
material inputs required for the purpose   of  
this  new  technology.   So  if I  am a  little bit 
partial to fertiliser it is not because I am 
attached     to America.   It  is not American 
fertiliser alone that I want.   I went to the 
U.S.S.R. and there all are mad about fertiliser.      
They say  that    fertiliser alone will deliver 
the goods. In China also it is fertiliser alone     
on which they are banking to solve their pro-
blem. If something     has     happened which 
has given that      position      to America t0 
feed millions of     people outside that 
country      it  is     mainly because  of  the  
application  of      this new  technology   in  
which    fertiliser has to play a vfery big role 
and that is why I am anxious   that we should 
get this fertiliser.   And there also we find 
that the peasant is becoming fertiliser-
hungry;    apart from the other hunger,  he is    
faced with    fertiliser hunger also and we are 
unable     to satisfy  that hunger fully. What 
does it  show?   It shows  only that      they 
are prepared     to     use these    new material  
inputs  for  the  purpose     of increasing the 
production. When this takes place naturally 
the plant     has to be      protected      from    
the    new diseases and pests and therefore 
plant protection becomes important and in 
this context our farmers have to invest for 
these things.    He is to have credit and our 
credit institutions, we find,  are not quite 
adequate to meet the situation.      Therefore      
on      all fronts we have got to take action 
and see that we move forward. Therefore we  
have to hasten slowly even      if the  caution  
is  not there. We cannot just rush through 
with these things. All this will have to be 
planned in a proper way; particularly we have 
to learn to face the new problems which may 
arise when    we take up     new programmes.   
Therefore what I want to place before this 
House is.     don't be decrying always; it will 
only give 

room for the foreigners also to criti- 

cise us that we have complete [failed on the 
agricultural lroM, Nothing of that sort. I want 
to say this with a certain amount of confi-
dence and with a certain feeling of realism 
that we have laid solid foundations for 
increasing production in a dramatic way, in a 
signifies way and in the coming years provid-
ed we are prepared to take full advantage of it, 
while I do agree that we are passing through 
very difficult days, when at that time we say 
we have succeeded perhaps at that time it may 
be a little bit irritating to some people. 

But still we should not lose oui 
perspective. Does the hon. Member 
say that we should change the direc 
tion now, that the new strategy 
should be given up and, if so, what 
is the other strategy which we have 
got to follow? We have got to keep 
it in mind and we have got to ba 
critical about our failures. Because if 
we are not critical about our failures, 
we would become complacent. We 
can never achieve success and, there- 
fopa, I welcome criticism, constructive 
criticism, particularly with regard to 
our failures. If all of you stand up 
and pat my back and say, everything 
is all right, certainly everything is 
not all right. There is much more to 
be done. We have just begun. That 
is why I am able to say that much 
more has      got      to be      done. 
We have to move a good deal more before we 
reach a satisfactory position. Therefore, this is 
how we are trying to solve the problem and I 
can assure this House that this is the correct 
strategy. This is the right strategy. We ana 
moving in the right direction. In between 
these natural calamities have come and we 
have to meet these natural calamities as best 
as possible. It is in that I want the co-
operation of all people, not merely political 
Parties. It has got to be cooperation from 
every quarter and I am glad that that co-
oparatfon is coming. As a people we always 
go to the help of others and, therefore, when 
within the country calamities do hap- 
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pen, we also respond to them. Therefore, I 
want to give this assurance, particularly to the 
people of Bihar and particularly to the people 
of Eastern U.P., who are the most affect-eel in 
this regard, that, as a nation, we will come 
forward to meet the situation and we will 
meet it successfully. In this I do not want any 
mi-pediments to come in the way, because 
this would mean planning of movement, as I 
have already stated, planning of storage, 
about which the Professor spoke, and storage 
not only at the railhead, but also at strategic 
points from Where I can deploy it to areas, 
where this scarcity is likely to be not only in 
the coming months, for distribution. If there 
should be any disruption in this movement 
and distribution, then naturally people would 
be much more affected. That is why, 
whatever else we might do for our own 
political purposes, for our own election 
purposes, we should not, under any 
circumstances, interfere with the food 
movement and distribution and the food 
production programmes, because that would 
be the greatest disaster to our country. And 
when that happens I do not think there could 
be political parties or there could be even any 
organised, civilised behaviour within the 
country. That is why in the present context 
this becomes absolutely important and I am 
glad to find that there was a fairly good 
response in this House. It should not be 
confined to response in this House. I hope it 
will be extended to our activities outside this 
House, particularly in the various parts of the 
country. 

While I am dealing with this problem, I do 
agree that we have got to plan not merely for 
production but also for the distribution of the 
production in a meaningful way. That is why 
we appointed a committee, on which the 
Professor also was a member. Instead of 
looking at the problem from season to season 
or from year to year, we have to take a long-
term view. While we are increasing 
production with all the effort, we have got to 
face periodically difficult 

situations for the next four or five years. I am 
sure within the next five years we will reach a 
stage where we might be fairly safe, even 
though there might be difficulties. Though 
there would be difficulties and problems, we 
would be fairly safe and we can see that there 
will be no starvation death. If that be so, what 
should be our strategy? Taking into account 
the vagaries of the weather, the vagaries of the 
monsoon and that at least three years out of 
five years would be below normal, our 
production should be such that we are able to 
build up a buffer stock. During the normal and 
above-normal years it would be enough to 
feed the people, but during the lean years we 
would get into difficulties. How to build up 
this buffer stock is the main question and that 
has been our main weakness. It is just like an 
army trying to attack another strong army 
without any reserves being left behind. Unless 
we are able to build up that reserve, I am 
afraid we will find ourselves in a quandary, 
trying to find out where foodgrains are avail-
able in various parts of the world. Naturally 
when we go for help, people surely do help, 
but at the same time, if they think that it is in 
our interests that we follow some of the things 
which they say, we get into conflict and we do 
not like those pressures being applied. 
Particularly when we are in difficulties, we 
resent that naturally. What is important is we 
should get out of this situation as quickly as 
possible and that can happen only when our 
production programme not only matches the 
demand every year but also we reach a stage 
where we are able to build up a proper and 
sufficient bufler stock. In our strategy we have 
also kept this in mind and particularly 
procurement, getting the foodgrains under our 
control, is important. That is why our 
programme for 32 million acres to be reached 
in the course of four or five years. I am 
hoping, provided the materials are available to 
us, that these 32 million acres could be 
reached even within three years. Then, this 
would  mean   at  least  one  tonnes   of 
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additional production in these 32 million 
acres.   Even if we get one-third of a tonne 
from these areas, for which we give priority 
with regard to seeds, with regard to supply of 
fertilisers, supply of pesticides  and also    
provision    of water,  it would   mean    ten    
million tonnes.   If it is half a tonne, it would 
mean 15 million tonnes.   That should be the 
order which we should be able to  procure,  
ten    to    twelve    million tonnes every year 
to meet the public distribution needs within 
the country and also build up a buffer stock 
during the   normal    and    above-normal 
years.    Therefore, it is our intention to   link  
procurement   with   the   new strategy,  with 
the  new    programme. So much so, with the 
supply of these materials, we also get back 
from the farmer,  for the  benefit  of the    
community, not gratis, but at a reasonable 
and remunerative price, which would be fixed  
for that  purpose.      This  is how    I am    
looking    at the picture. I do agree that we 
should    have    a long-term look.    We 
cannot afford to have the situation with which 
we are presently faced and that requires not 
only hard toil but co-ordinated work, 
disciplined  work  and that is what  I am   
expecting,  that  co-operation  and discipline 
from my    colleagues   here and also from the 
people as a whole. I can only  give this 
assurance    that we will do everything 
possible within our power as a Government 
to see that this situation does not go out of 
control and more than that, while we get out 
of this situation, build up an agricultural  
economy  which will  not provide 
opportunities like this, situations like this, in 
which we have to come forward before 
Parliament and say:    This year also we are in 
a very difficult situation and mere than that, 
go to various countries in the world to find 
out whether    foodgrains    are available  and 
on what terms    it    is available.    I do  agree 
that this is a very  disgraceful state of affairs,  
but the situation has got to be met and' till we 
get out of this situation    we have  to  get  
foodgrains from  whichever quarter it  is  
available    in    the 

world.    This  is  the  thing    which    I would 
place before hon.    Members. 

There are many amendments to this simple 
motion. Some of the amendments are stating 
the obviou.-, We are already attempting 
something suggestions which are matters for 
acceptance and implementation. In view of 
the fact that we are aware of the situation and 
we are taking all possible steps to meet the 
situation, these amendments are not necessary 
and some of them are likely to create 
difficulties also. So, from that point of view, 
while I am prepared to take many of the 
useful suggestions, which have been made in 
the amendments, I would like the hon. 
Members to withdraw their amendments as a 
whole, on this assurance that we shall proceed 
to take all positive steps to meet the situation. 
Thank you very much. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): We have heard the heartening 
speech of the Food Minister. There are nine 
amendments, but I do not see anybody 
present here. So, there is no question of their 
withdrawal. I will have to put the 
amendments to vote. Amendment of Mr. 
Rajnarain. 

The question is: 

1. "That at the end of the motion the 
following be  added,  namely:— 

'and having considered the same, this 
House is of opinion that Government 
should take the following measures,   
namely:— 

(1) areas devastated by 
drought should be exempted 
from the payment of land 
revenue; 

(2) recovery of irrigation tax, 
loans advanced by co-operative 
banks and procurement of seeds 
should be stopped and payment 
of this year's instalment on 
these accounts should be waiv 
ed; 

(3) Government should 
arrange     for     seeds,     fodder. 
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manure and   water    at    cheap rates; 

(4) Government should take the 
responsibility of providing food to the 
people, and one fair price foodgrains 
shop should be opened in each gaon 
sabha area; 

(5) the cut effected in ration in the 
cities should be restored, and prices of 
food-grains should be brought down; 

(6) public kitchens should be 
opened by Government to provide 
food to those who have no means of 
livelihood; 

(7) test works should be opened in 
the affected areas an<} the workers 
employed there should be given 
adequate wages for their livelihood; 

(8) Government should give 
assistance in the form of grants to the 
infirm and helpless people; 

(9) recruitment should be made 
for organising a food army to increase 
agricultural production; fresh land 
should be brought under cultivation; 
waste, water-logged, fallow and 
barren lands should be allotted to 
agricultural labour and poor farmers 
without delay; and the surplus land of 
big landlords, who own more than 
twenty acres of land, should be 
allotted to such small agriculturists as 
possess less than six acres of land; 

(10) Persian wheels, pump 
ing sets, tube wells, etc. should 
be provided on a large scale 
for irrigation purposes and at 
least one tube well should be 
provided for every three hun 
dred acres of land; and where it 
is not possible to provide tube 
wells, Government should take 
immediate steps to sink at least 
one puce a well and provide at 
least one Persian wheel for an 
area of seven acres; 

1304 RS.—6. 

 
(11) improper consolidation of 

land, in the various States should be  
suspended; 

(12) all land revenue due from the 
farmers should be written off; 

(13) students from the scarcity 
areas should be exempted from the 
payment of school fees; 

(14) Government should recover 
foodgrains from the hoarders and 
arrange to sell coarse grains within the 
rate of six annas per kilogram and 
superior grains within the rate of eight 
annas per kilogram; and if 
Government expresses its inability to 
do so, political parties should be free 
to arrange to distribute foodgrains 
with the hoarders at cheap rates after 
leaving sufficient quantities for their 
(hoarders') own consumption.'  " 

The motion was negatived. 

THE     VICE-CHAIRMAN       (SHRI 
AKBAR ALI KHAN): The    question 
is: 

2. "That at the end of the motion the 
following be  added,  namely:— 

"and having considered the same, 
this House is of opinion that 
Government should take the following 
measures in co-operation with the State 
Governments and also give special 
attention to Bihar and Uttar Pradesh 
where famine conditions are prevailing 
and starvation deaths are reported to 
have taken place in large numbers:— 

(1) large scale test relief works 
should be undertaken in every gram 
panchayat area to provide every able-
bodied man employment till the 
coming agricultural season; 

(2) fair price grain-shops should 
be opened so that people are not asked 
to run a longer 
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distance to purchase foodgrains or are 
not forced to purchase in  black 
market; 

(3) remission of land revenue 
should be made in affected areas; 

(4) students should be exempted 
from paying school fees, and midday 
meal centres should be opened in the 
schools both for the students and other 
children; 

 

(5) fodder for cattle should be 
provided wherever there is scarcity of 
cattle fodder; 

(6) kuchha wells or such other 
provisions should be made from now 
on to meet the dim-cult drinking water 
problem that has already arisen in 
many parts; 

 

(7) widows and infirm persons 
should be provided with gratuitous 
relief in kind; 

(8) realisation of arrear dues from 
the affected people should be stopped 
for the present; 

(9) all steps should be taken to 
help in the growing of coming crops 
by giving loans, seed and pumping 
sets, etc; 

(10) enquiries should be made 
of every reported case of star 
vation death and responsibility 
for such deaths should be fixed; 
and .   I 

(11) the administrative 
machinery for handling such a 
difficult food situation should 
De streamlined and the Govern 
ment of India should take spe 
cial responsibility in supervising 
such operation.' " 

The motion was negatived. 

THE      VICE-CHAIRMAN      (SHRI 
AKBAR ALI KHAN):    The question 
is: 

3. "That at the end of the motion 
the following be added namely: — 

'and having considered the same, this 
House is of opinion that the fblowing 
measures should be immediately 
adopted: — 

(1) trade in grains should be 
monopolised by the State and private 
trade therein be banned; 

(2) all-party food committees be 
formed from the village level 

j upwards with executive powers to help 
the State in procurement and 
distribution of food grains; 

(3) genuine land reforms should 
be implemented by ensuring 
distribution of land to the tillers of the 
soil; 

(4) the State should concentrate on 
small irrigation projects to provide 
against drought and failure of rains; 
and 

(5) there should be a single food 
zone throughout the country.' " 

The motion was negatived. 

THE      VICE-CHAIRMAN      (SHRI 
AKBAR ALI KHAN):    The question 
is: 

4. "That at the end of the motion 
the following be added, namely: — 

'and having considered the same, this 
House is of opinion that Govermnent 
should take the following measures, 
namely: — 

(1) in areas where famine 
conditions are developing; where due 
to floods, sowing was not possible; 
and where seeds and fertilisers were 
not available, farmers should be 
exempted from payment of land 
revenue and taqavi loans; 

(2) farmers having less than 5 
acres of land should be exempted from 
the payment of land revenue and 
taqavi loans; 
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(3) ploughing and sowing should 
be nationalised; 

(4) food zones should be 
abo^shed; 

(5) open food trade should be 
permitted'." 

The motion was negatived. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): The question is: 

5. "That at the end of the motion, 
the following be added, namely: — 

'and having considered the same, this 
House is of opinion that national efforts 
are needed for meeting the extraordinary 
situation created by the terrible drought 
conditions prevalent in different parts of 
the country and recommends that all-
party committees should be formed at all 
levels so that effective relief may be 
provided without delay to the scarcity 
areas and to the people affected by 
scarcity, impartially and  without   
discrimination.'" 

The motion was negatived. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): The question is: 

6. "That at the end of the motion, 
the following be added, namely: — 

'and having considered the same, this 
House is of opinion— 

(1) that for distribution of any 
funds that may be allotted by 
Government for relief, a Peoples' 
Committee should be formed in every 
district under the chairmanship of a 
member of the opposition party; 

(2) that such committee only 
should distribute taccavi and other 
Government money; 

(3) that every type of ejectment 
should be stopped'." 

The motion was negatived. 

THE      VICE-CHAIRMAN      (SHRl 
AKBAR ALI KHAN):    The question 
is: 

7. "That at the end of the motion, 
the following be added, namely: — 

'and having considered the same this 
House is of opinion that Government 
should take the following  measures  
immediately: — 

(1) genuine land reforms should 
be implemented so as to ensure that 
land belongs to the cultivators; 

(2) agricultural research 
should be properly organised and the 
co-operation of the scientific workers 
secured'." 

The motion was negatived. 

THE      VICE-CHAIRMAN       vSHRI 
AKBAR ALI KHAN):    The question 
is: 

8. "That at the end of the motion, 
the following be added, namely: — 

'and having considered the same, this 
House is of opinion that Government 
should formulate a new policy on the 
basis of the following: — 

(1) early and genuine imple-
mentation of the land reforms in all 
the States with the objective of giving 
land to the tillers of the soil and 
complete elimination of all non-
cultivating interests in land except for 
widows, minors, disabled persons and  
armed services personnel; 

(2) preparation of authentic and 
up-to-date land records by carrying 
out revenue settlement through 
democratic methods in order to give 
complete security of tenure to actual 
tillers and liquidation of intermediary 
interests of various types which take 
away lion's share of produce through 
various ways legal and illegal; 



2235 Food situation        [ RAJYA SABHA ]       in the country 2236 
[Shri Akbar Ali Khan.] 

(3) setting up of all-party land 
Committees at Anchal-level, to ensure 
strict enforcement of land reform 
laws; 

(4) strict implementation of 
ceilings after necessary and suitable 
modifications of the existing lands 
keeping in view of the primary object 
of distributing land on the widest 
possible basis to the landless and land 
hungry peasants; 

(5) promotion of vigorous and 
living cooperative movement amongst 
peasants for which necessary 
amendments of cooperative laws 
should be made; 

(6) democratic formulation of 
specific agricultural schemes and 
implementation of them through 
popular cooperation on the broadest 
possible extent; 

 

(7) setting up of unified authorities 
at the district as well as block-levels 
for the general supervision over the 
implementation of the agricultural 
schemes and distribution of State aids; 

(8) introduction of State trading in 
food grains in which State actually 
trades in food grains without any 
intermediary agencies instead of 
forcibly acquiring from the peasants 
their produce through compulsory levy 
or procurement at artificially depresses 
pricesj the State entering the market for 
purchasing food grains on a large scale 
on the basis of rationing conceived and 
well-thought out price policy in which 
remunerative prices shall be paid to the 
producers and suitable prices charged 
from the different classes of consumers 
in accordance with their income level; 

(9) banks should be nationa 
lised in order to facilitate ex 
tensive credits for agriculture; 

(10) scaling down and in appropriate 
cases total cancellation of  the  rural  
indebtedness'." 

The motion was negatived. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): The question is: 

9. "That at the end of the motion, the 
following be added, namely: — 

'and having considered the same, this 
House is of opinion that Government 
should take the following measures, 
namely: — 

(1) persons with an annual income 
of more than Rupees five thousand in 
cash or kind should be removed from 
the jurisdiction of rationing and fair 
price shops and they should be 
allowed to make purchases from the 
open market; 

(2) for  every    1000    persons 
with an income of Rupees   five 
thousand or less one ration shop or fair 
price shop    should    b opened; 

(3) when there is famine, either 
rationing should be introduced in both 
the urban and the rural areas or fair 
price shops should cater to the needs of 
both the areas; 

(4) foodgrains should be sent to 
these shops on an equitable basis  and 
these    shops    shoi distribute them 
equally    among individuals; 

(5) unemployed per 
should be provided with work and 
wages should not    be    lea than Rs. 2 
per day; 

(6) when there is famine, 
children of the families with an 
income of less than rupees two 
hundred and fifty, should not 
be charged any fees in schools 
and their arrears of fees sho 
be  written  off; 

(7) where there is famine 
owing to drought or floods, land 
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revenue or other dues should not be 
realised during the duration of famine 
and the percentage of land revenue 
determined on the basis of damage 
caused by drought or floods should be 
written off and the land revenue for 
uneconomic holdings should be 
altogether written off; 

(8) persons who are unable to earn 
a living because of illness, age or 
other valid reasons should be fed free 
of charge every day; 

<9) for increasing production 
according to plan, whatever work is fit 
to be done by an ordinary labourer, 
should be got done by a relief 
labourer; e.g., digging of field 
channels, levelling of fields, 
construction of damS| preservation of 
fertility of the upper surface of land, 
etc.; 

(10) in the absence of canals 
or canal water, wells> tanks or 
pits for storing rain water as 
alternatives should be got con 
structed in every village by the 
famine relief labourers with    a 

,view to making available sufficient 
water for farming; 

(11) when there is famine, the 
poor in every village should 
have the right to make an 
enquiry regarding the hoarded 
foodgrains in the village and, 
on detection, to forfeit the 
same, and after leaving the 
foodgrains for the family of the 
owner, should also have the 
right to procure   the   rett    on 

spot payment at the rate of eight annas 
per seer, or after promising to make 
the payment within a stipulated 
period, and to distribute the same 
among the needy in consultation with 
the people of the village; 

(12) the quantity of foodgrains for 
Bihar should be increased from one 
lakh eighty thousand tons to four lakh 
tons per month as demanded by the 
Bihar Government and similarly food-
grain should be supplied to UP. and 
other needly States according to their 
requirements; 

(13) the amount of Rs. 20 crores 
allocated for relief work in Bihar upto 
April 1967 should be increased 
according to its requirement; 

(14) the work of controlling the 
famine conditions in Bihar should be 
got done by the Central Government 
through their own officers; 

(15) arrangements should bo made 
for drinking water for men and cattle 
in the famine-affected areas and 
arrangements should also be made for 
fodder for the cattle'." 

The motion was negatived. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): The House stands adjourned till 
11 A.M. tomorrow. 

The House then adjourned at 
twenty-two minutes past five of the 
clock till eleven of the clock on 
Tuesday, the 22nd November, 1966 
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